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THE VICE-CHAIRMAN (SHRI JA
GESH DESAI): The discussion on his
concludes. We shall resume this Bill
after the discussion on the function-
ing of the Air India and the Indian
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SBORT DURATION DISCUSSION

Functioning of Air India and Indian
Airlines .

* 5 m
of wiwe fag g aq (o)
fireee aTid oA w3, ¥ a8 Wiy
@ 4 l;fﬂ""-"fglﬂ 71T (feaa qox-
WM F IO F gFY ¥ rew vy
AT AT AW ATN g ) IR,
g OF gl ofeew st o
ST, AT -mdT geEEAE i SN
ot sfefaedy «vg a7 & 1 g9
ugd W gk AW ¥ TR THITAAT
g ar Fwa ga gr, TgT=ATE 1feaq
CHTE {0 A IS S qG SN 9T
QAT A7 7?7 A TR il wkv
#feqa AT ¥ T1HR ¥9 =7 fau-
am gt feard | & =g, wrad B
ST gy Wrara 2 gt 2 oag v
% qa:eafu 237, A9 wram gem)
g7, ol s 3fews uwrarieg

FT yaAT  grEa g, 9T Y HAQIT
g,ag fafga & 1| == g"r AT g
samwefs fies ot & 7t wrar an,
488 FT A 1 T JT3 I T 794
«r, T gra a B1a foarmmrak
ag g1 war 5 iz &fam 29
T A AGHITATE FT AW AR Gy

, [6 DEC. 1988]

l

286

Discussion

TATAT, GAg WA q9 TR G 4
Y, IIA T T & F1 JUAT (I
qr, fefaz & 1oam @y faar st
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SHRI VISHVJIT P. SINGH (Maha-
rashtra): The discussion is on the func-
tioning of Air India and Indian Air_
lines.

7t wiwT Ty = g= : ifeas wa-
A %X gue-Efear aEtT &1 T
a’ Eﬁ’ mq.ac:\a 'I?,' ke [ iy ¥

=t fazasia gwiifag feg : arqga

FTAG ... .

SHRI SHANKER SINH VAGHELA:
It does not make any difference for a
passenger. Especially in your case,
whether it is a  helicopter or
Vayudoot or aeroplane, it will
come down, with your heaVy weight.
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qr | ar oMo o wRT & Ay
W saganw g wifg v
FRimga wsgw o1 AFT &7 glAEy
# fau &, W@ FE fafmex &Y,
AT g, ag 9€ FEr grm dle
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% ™9 eqw I | WA G AF
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Hfsd + & 9% wema AW g F
AT g A & ST | RAT W OSEA
F S GWN G IR WA
ar FmAad W@ @ & far s«
IUPT TEAT & | &7 TH] F@-FQW
Mg wAar & Fg Sifsu 5 &
ST gfawr A@ ¥ gFar mew!
gigEd  WRAENT Agr  fwem
A M d & q1d agr, afe
ST FAEEH  FHWEWA  FO, BE
g 1 oz fegams ¥ nowr qigee
F aig &, fawa w5 @19 &,
AT ©s &Y 19 g, AT 39
femre & 8w o7 o Eafaw & §
gaE v @1 gw fafaedt & A%
¥ 1 gfeg o agl & &,
g % fax, feg fgag & fasg-
&Y d% F@ 2, qar  AEl |
faerfdr & fSar gww &, of6w
awa fzr F fgaw ¥ fazgfd

e, A% g S gy | me
9gY S w1 W SrAr, g
FIIT FITH F AT ¥ AT AT AT
@ g, 1 fazew, ga¥ o guT
maEA® ¥ | W wifEe ¥ gax
gfear &1 Fg &= | T AGH
qreaw ¥ EWIX AUTT HeT ST &Y
W geTr =Ear g fF (seaw)
F: L T BT TR T T

39 AW (sf W ‘a‘mi)
% foqz, 9 |
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st ywe fag a9 it
& gy a3, 4% qar, g qrefar
gefaar &1 6T g, TIY ITETHA
qAFT 4T ®F F, 3N <% 21
fFay waTwezd® ¥FT ITAE 7
gak At ¥, gtk guved faaw
qATHE A ¥ET 1 AE ST |
¥ oqfeq Fg® W A qgar g F
grifesr aaifaga erzZa ¥ faqm
T ¥ W AT F4T AT g |
R-F, AF-HT TIeRE (FAIAR)

gagarens (st ww ]|E)
a§ar W WA Sg7 A ¥ fad,
o feaz & @& HifsT

st wwr fag a@gen ;@R
gfeqr #r a@ g, sa®  weqrfeaq
AT owra & <afAy S9FY gy
@ ofefagdr s g1 § o9d
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SHRI VISHVJIT P. SINGH: This is
absolutely incredible, .. (Interruptions),. -
In the neighbouring countries which
are smaller than India, they have their
special aircraft for their leaders
whereas we are using these aircraft. ..
(Interruptions).

SHRI SANKER SINH VAGHELA:
That is all right...(Interruptions). ..

F sfema uwxtarig ¥ F9-
fewe & fgarg ¥ ag wrgar g fo
qrey gy ifsyT  oaRarig st
afgmz fear & a& & wrawe
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?G“T g g g =rfgr afew dam)-
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g R @ G¥ | Wy 9y
& ag W WA afg@ & agi
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# qar § wawe & 99 fx 3few
warge w uge gfewr & =rg-
7o 97 faqr ameer 7V gh wet
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foqd famrT @ qww § 95 A
fogy 2w ¥ 9 oW foAt &
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W OE Al SreT 3R 7 ImE
gfewr faee F1er awfl g AT &1
afs @ g &€ ad O S
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g Tt @ sfay foew o
AT I F1w faqr war 1 #%
T famw & o wrerae § §
AT 7 & a1 Irwre T §
gaq aifedt =1 gewr ov W1 gwia
T€AT & 1 gE WA F migsr
BT mrafye wvAr =g

e & gus 99w #;oqg s
AT FG St § Foad
fed Hramm & 1 awa daw A fawrw
F IQrET &Y ATET AU SOy
. OTIRT & & @l 2 oSar
FAfRaT weds # & gaday #
WAl AT FEASEFT FAEAT | FA
W F AT F fgAaw & dw e
§ Py fewfrar st & qar
feaa v &7 srramawar & aefadi
B IET ¥ AGAY P Fmear aw
ML gREAr,  FErAR, wEglan
&g Far-aar Fw Sy ¥

. ®% & oFw AfymT ag @
§ wdl o Fegra F AT =@ar g o
9T 99T gTEqf Fogro SHET

[RAJYA SABHA]

Discussion 296.

gt 3k A g | § T waw
Farg ag @ wgal wg F &
daz agedl § wq A g g A
SR 5w AW #Y gfte 71 &S
qT JIT FW SATATAT § GH AET-
fax qmfs Sgeaw Ad Fa@ AT
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ITHT G T eIy 3F A
qar foa¥® gare ar sqrEr wder
g3a Fi9eT 9T w§ g faw
Fr o@gr qrfsraT F® FART TES
5 feaar e 8, =9 A1 &,
FAIF AT FT GPATIAT § qT TGS
FE AMT H=ET AL AT | wAT ST
TT ATAAMT 77 Fe4q fFagq T
TERT 1T FIAAT A TART W A1E-
fawar &1 wwre grawar § | 9
varde fed g & a1 arfedt wY
aqa AgT ¥ Td FfacFre dfgea
FT HIGHT A BT | HAEL FHIIW
freY @aa § AT AT agi B SIS
agl Am gar 5 aNs-amE 2ad
AT TRT FRT L Sy fawAr
AT & A FEEE ATILFATET FIAT
TV IEME a1 ¥ @3
WY & | Al AWk F AT I
Qar swar g e 9€he & F@rse
Ffgm v & Az afewr
sfafadt o #§ g T F A
T g

I7 FqAGT AT g ¥ AIze.
afer wfafadis F sagedr swx
o =wfgw | FF FuzAsfan
F T AT}V AdaT: wET AT IOT
T Raamw fF faged & w9
# gwg & fFar ST § Star fw
qara fear sar § arfsnr oix
Fag ¥ fFar srar ) w®i s
g&T  FT A9 8§, g BRI
feaddz Fwar &, Afrw Fw feqard-
Az AT AOTT ITA9 wAET FAT
A qrana T8 T 1A arsey
orfyg & FfAq FE garq fxar
Ay AfET | Tad wArar Afrad
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qrﬁ\«,. #1T g«f Fa5 {47 aﬁa‘ﬁ'
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F1 wEIfAE e AL § HIT A"/
TN AgT X7 21 F9Ed g fF o
qIET AT F ATE WAl ST
T HWEF |

Fefer &7 syaeqr F1 qos o
& e AIFOT FE0 TEAT § |
§ qoT Fgar g fF For ag ady Wl
g fx arn } < @1 Saasa g
gag FE! I AT E | FAIT A
Fgt & wifefawes F W #=NFQ
¢ fw ag wraFrafaa T g S F
g T8 gEr & o9 gl fr @
wfey | FE wAGREw ¥
UHIRTE R AR grovar g ) g9H
feafa a8 EfF Iifqafer feue
i Fefwr feudz e W ATE
g #e Fefor faEde a g
frafor feaddz #1 @ gaa 2|
qEEEd: 10fydl #1090 21
9Ty & WL 30-30 ULy Hfew
oy &, afFw T goata &) wiwT
T oAt g oge o gawr ferfa
g gfe foar @t 43 € & R
wFe & fora @ oA g0
%, 3w fexfg § &9 21 #E
qEr FIY ¥, IAAT KIS e qEY
fear T & | & Aol £ A<
A7 TTaFT oA feAarar | e
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g\ Geeg W osgEedT W gD
FIfgq 1+ AR FE AfFT@ AW &Y
farke § Joar g =T fag § Iawy
AT J9T 954 w1 A g faan
A A FIgHr 99T A faa q@r
2 H9gar § 5 sgary I
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qy T fHar Trar gy | dTHaE
FT FTE A wGFT w7 AT =Tl
gfF awd Famwa 8o ?;rt-rmqq“t
gfoasr wfoe wfr g &) =@
q3®, WA@T HI G F F1E &qq
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¥ 4 9 @ sy § 91 aga uA-
grefafas & s S6F1 e 9
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%l . -+ —T wiEs LT

R S A B
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Wr g | A AT WISl ATIEH
e FaAr i€ g\ 9% foFEg
ff FY 7 & AT Ey 9T Fy
atE  F1 T &1 afeT ga AT
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DR. (SHRIMATI) SAROJINI MA-
HISHI  (Karnataka):  This discussign
on the functioning of the Indian Air-
lines and Air India, perhaps, has heen
planned today in view of the acci_
dents that have taken place—two
accidents om 19th October, one at
Ahmedabad and  another at Guwa-
hati—-another accident in Madras
earlier, and another onc on the 29th
of lzst month in Delhi Airport where
the nose-wheel of the Air Bus flew
off. I hope, of course, Members here
are thinking loudly, rather than coms
plaining about the things and I hope
the Minister will understand the
spirit, that it is the spirit of the dis-
cussion ‘which has got to be imbibed
and not the particular complaint or
anything of that type, and how best
we can serve the country through
these airlines. Sir, Indian Airlines
enjoys the monopoly. Of course, there
is the Vayudoot which is another
creation of the Government itself, and
another autonomous body is Pawan
Hans which is also another creation
of the Goverament. But I am speak.
ing mainly with reference to the
Indian Airlines and Air India, both
antonomous bodies. If autonomy is
to be there, it is for progress and
prosperity, not for deterioration and
destruction. In case this autonomy is
heing used for Adeterioration and des-
truction in the process of their work-
ing, then the Ministry has got to
intervene in the matter and set the
matters right because the Ministry
has got to defend them as they are
public sector corporations working
under the Government directly. Theres
fore, things have to be set right by
the Government.

I would like to say about the Ah-
medabad accident. Of course. what.
ever enquiry committee must have
been appointed, the officers that were
appointed—one Mr. (Ganeshan and
one Mr. Mehra—are the two ex-em-
plovees of the Indian Airlines to work
there; Naturally, it may be so or may
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not be so; I dov not say that, but there
is every inclination {hat their report
may go in favour of the Airlines so
that compensation of only Rs. 2 lakhs
can be given, and not more, because
if the accident is due to human fail-
ure, the compensation will be more
and if it is due to conditions which
are unavoidable, then {he compensa.
tion 'will be only Rs. 2 lakhs. FHere,
I am not going to cast any aspersions
on anybody but this may show an
inclination towards that. The Black
Box and the Voice Recorder had been
recovered. I tried to enquire if there
was any voice at all recorded on that
Voice Recorder. But there is no voice
recorded, because, I am told, the two
pilots were not on speaking terms.
The pilot and the co_pilot were not

on talking terms. Therefore it has
become a joke that there was no
voice at all...(Interruptions). The

co-pilot who is suppcsed to take over
in case of any eveniuality on the
part of the pilot, must be equally
trained and must be of equal calibre
also, He may be less in experience.
But it was only the second time this
co-pilot had taken this flicht and he
was no in a position to control. After
taking the Commercial Pilot’s licence,
he was deputed straightwav after six
months training in Hyderabad I do
not know whether these pilots can be
deputed for the Boeing jet planes.
Earlier, there used to be Avro, Vis-
count, Fokker anq Caravelle. Now.
of course, he is directly promoted to
the jet plane. How does he get res
oriented to operate the jet plane? The
hon. Minister may trv to defend that.
But it is not a question of defending
anybody. We here, as a family, in
this august House, are discussing the
question of human safety and how
the best service can be rendered by
the aviation industry to the travelling
public.
- Therefore, I would like to know
whether the ILS was working there.
T would Hke to know whether the
pilot took a right turn or half a turn
so to say that he hit a bush. T am
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not going into the details. But when
a pilot is given training, he is also
given training to tackle siluations

when the ILS is not working. Even it
one of the six equipments which are
inside the aircraft fails, there is what
is known as limited panel flight,
limited panel landing, ‘which has to
be resorted to by the pilot. How far
this sort of training is given to the
pilots? What is the theoretical train_
ine in the classrooms? What is the
training in the simulator? What 1is
the training on the air? How many
hours he has flown” He must have
the confidence that he will he able to
fly the aircraft if he is shifted tfo the
jet aircraft. Fromy a piston to the jet,
it is a long distance. The Fursatgun]
Udan Institute is also turning out
pilots in such a way that they cennot
be compared with pilots, previous
pilots, who have a lot of experience
of operating a variety of aireraft like
the Avro, Viscouni, Fokker, Carsvelle
and, of course, the Boeing varieties,

707, 727, 737, 747 etc. Therefore
under these circumstances. vou can
imagine the differsnt spare Dparts

which have to be made available to
the different types of aircraft when-
ever there is any emergency. They
called it a Corporation. I called it a
Museum on account of the varietv of
spare parts needed for different tvpes
of aircraft. The =ngineers also have
to be reoriented in regard to their

training, They have to be trained on
different aircraft and then their
licence renewed. This is in the case
of pilots. N a2

Now, I would like to say something
about the equipment at the airports.
The National Airports  Authority
which has now been set up for the
domestic airports is corelated {0 the
functioning of the Indian Airlines and
sometimes Air India also. There are
certain domestic airports from where
Indian Alirlines operates flights to
foreign countries. For example, from
Trichur, flights go to Sri Lanka. From
Patna, flights go to Nepal. Fror Cal-
cutta to Bangkok. They are not con~
sidered as international airports. They
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are considered as domestic airports
only for all purposes of equipment
and other things even though Irdian
Airlines’ flights go to foreign coun-
tries. I am not speaking about this
sort of domestic airports ‘which are
catering to the needs of international

flights by Indian  Airlines, I am
speaking about the other domestic
airports. What is the equipment

available at these airports? We read
in the mnewspapers. The representa_
tives of the ICPA have said that at
Trichur. VASI is not there. There
are many airports where the ILS is
not working. In ome airports, ILS
is not there at all. In some airports,
- VISA is not there. If these are not
there, alignment with the localizer is
alsp not there at some airports. How
are the aircraft to flv.? T am not
pleading for anybody here. 1 am
pleading in the larger interests of the
customer, the passengers. and also on
behalf of the Indian Airlines which
shoulq be able to serve the country
in a better way. Now, minimum
equipment landing, MEL. is being
done by these people. Where TILS
has failed or VASI is not there, they
have to depend on visibility but this
is 4 matter of the past. Sophistication
in aviation industry has gone to such
an extent that the different mecha-
nism that is there inside the aircraft
and also the equipment that is there
on the airport, these together, will
also make the work of the pilot also
very easy. When we are going in for
sophisticated air craft, takine it from
Seattle Boeing Company., when re-
search and development is being
undertaken, length of the runway is
rediuced, are we not expected to create
an atmosphere for them to work and create
the equipment on the land also? It
they have to fly in the air, the land
equipment, the ground to air control,
the air traffic control, must be work-
ing properly. they must be kept in
running ovrder. Last time also I men-
ticned about shifting at Gauhati. The
Government sald that there was noth,
ing wrong in shifting. 1 also sayv the
same thing, but after shifting it
should work. Tf i+ Joes not work,
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there ig certainly something  wrong.
Already four Fokker accddents have
taken place in the North Eastern re-
gion. They have already reached a
point of break-even load factor. 1In
the case of Avro it is 145 per cent. in
the case of Fokker it is 155 per cent,
in the case of Viscount it is 160 per
cent, in the case of Caravelle it has
already reached 90 per cent. When
this is the position, T do not know
how new sophisticateq aireraft can
work properly on airports where there
are old equipment, old systems. old
circumstances, which are not fully
equipped. At all the internaticnal
airports there is proper eguipment,
whether it is ILS or VASI. There
should be airport rouie serveillance,
There is no difficulty in putting it
also. Huge amount js spent. I know,
of course, in the case of Indian Aire
lines sometimes they were making
profit and sometimes they were maks
ing losses. The position fluctuated
because of the break_even load fac-
tor. Tn many cases it has gone very
high. Secondly, the number  of
of passengers travelling has increased.
The facilities have not been there up
to the expectatlons. The handling of
cargo and the ground handling has
not been satisfactory. Under the cim
cumstances the landing charges and
the take-out charges have increased
very high. There may be profit due
to this but not on account of the pas-
sengers travelling to a very great ex»
tent. There is no temptation for tra_
velling on the Indian Airlines, espes
cially after these accidents.

While speaking absut equipment 1
would like to mention about the fire
fighting equipment. Tast time also
I spoke on this. The fire fighting
equipment is not adequate. With a
huge body of jetc flying now, the fire
fighting equipment has also got to be
equally capable of putting out the
fire within 1 minute and 20 seconds.
Otherwise, in the case of an accident
193 thousang litres of kerosene with«
in the wings would reduce the air-
~raft to ashes in one minute and 28
seconds., I am mentioning all these
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things on the floor of this IHouse t&
emphasize that when we are using
the most sophisticated equipment,
should we not have the counter so-
phisticated equipment which is neces.
sary to be kept there? At the inter-
national airports the Air India is
making use of {hese things. The
Indian AYrlines makes use of the areas
in the international airport somes
times. International airport at Bom-
bay has been built separately. In
Delhi also the international airport
has been built. ITn Madras it is under
construction. In Caleutta, of course,
it is being thought of the beginning
must have been made, but then how
are these international airports
equipped? Just to give an example,
as my hon. colleague on the other
side said, Air India has lost
much in prestige. Is it due
to inefficiency? TIs it due to
the fact that we are not com-
petent to compete with the other air.
lnes, the Gulf Airways, the Japan
Airlines, the Singapore Airlines?
Singapore is a very small country.
Japan is a very small country. The
Gulf Alrways is operating. You take
our Air-India. Tt represents 75 crores
people of this country with monopoly.
International public carriers could
not compete against {hese people. It
enjoyed prestige once wupon a time,
Now it has gone out of the Pool.
There iS5 no longer a pool. because
they could not adjust themselves in the
Pool .

Secondly, of course half the seats
are going empty. Even in the econps
my class. 50 per cent of the sesats are
empty. In the first clags there s no
qccupancy. Why? Of course, the
Directors must he suffering, or some-
hody must be suffecing hecause they
are not given traveling facility by
first class. But why are the passen.
gers not occupying seats in economy
class? Of course, ATK is much high-
er than RTK. Why is it so high
when It had enjoyed prestize once
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upon a time? To this extent, can we
not compete with smaller countries—
like the Japan Airlines and the Singa~
pore Ailrines?
- w0y 0 . -

International airports have been
created in our country. There is a
close relationship amongst all of us—
in the functioning of the internation-
al airlines and the functioning of Air-
India also. How far we have been
able to do these thinzs? The Trichur
man said, even on the domestic air_
lines, there is only one shoulder
lighting line which showed. At night
the pilot is unable to make out whe-
ther it is the left side line or the
right side line or the middle line
which is the lighting line. It iz im-
possible for him to make out. So is
the case with the international air-
ports also. There is no alignment
between the localiser and other come
ponents inside. In the international
airports, the taxi tracks have deve.
loped cracks, which could never have
been expected. We write on record—
last time also I said about ijt—that
the load carrying number of a parti-
cular runway is 20. The averace is 40
But actually it is 20. When we write it
as 60, it 1s, actually 40. Now in the
international airports runways, the
LCM or PCM must be 100. To main-
tain the stability, a 100 PCM always
is a thing to be seen. But we see that
the taxi track sinks. You will be sur.
prised to know that it goes on sink-
ing also when the aircraft goes on
that. Tt has to be filled up hv three
feet or four feet bitumen. In spite of
all these things. it is sinkine. Why is
such constryction done® The techni-
cal knowhow is not known to our
people. Aero-bridges are being
brought from outside  What 1] things
are you bringing from outside? Are
they not available indigenously? The
chairg that vou sit in at the interna-
tional airports today are all brought
from: outside. Can we not make thosa
chairs?, The trolleys that wou use arée
brought from outside. What is the
rate for those things, I would like to
know. I would not like the Ministar



309 Short Duration

to defeng all those things also, be.
cause it is in the larger interest of
our country that I am speaking. Trol
leys are brought from outside. The
chairs are brought from outside. The
ford tractors are brought from outs
side. They are not used for good at
all, W

o L R

T

Then are we losing on the Cargo
Section of Air-India? “Precious cargo
cannot be booked by Air-India” is the
saying of the foreign airlines. Preci,
ous cargo cannot be booked by  Air
India because Air-India has said, “we
will not take responsibility of the
cargo from the other international air-
lines.”

Then about ground handling, 15 or
16 international airlines’ ground hand-
ling is being done by Air_India. But
it has given something to some other
agencies also. The ground handling
is done by the British Airlines at ihe
Heathrow airport, as my good friend
said. It is being done by those air-
lines. But we people have given it to
others also. And added to this, almost
every day ypu are reading about car-
go. If the foreign people lose their
confidence in booking their cargo in
our airlines, how do we gain anything
by that? The pilferage and demur.
rage together may go upto Rs. 10
crores in each airport. And we make
comparison that the pilferage in other
countries is more than 55 per cent,
With us it is only 50 per cent. In
other countries it is more than 55 per
cent. Therefore can we take some
satisfaction because other countries
have hag more pilferage? What Iis
this pilferage due to? There is a
chemical examination. Fxamination
by the Customs has got to be done.
They put a slip on that and keep it
for 20 days, 25 days, one month. and
this long period will enable the par-
ties to handle the matter. Therefore.
we are losing so much in the cargo
section, losing so much on handling
of the machinery which is not use,
ful—which has been imported but

which has not been proved useful—.

and again manpower {s being used
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for lifting, loading and other things
also.

The third thing is about dealing
with the passengers. My good friend
on the other said that our people do
not know how to behave courteously
with our passengers also. I am not
going to make any remarks aboyt
these things because I am used to
that, T got acclimatized to that. We
have got to get acclimatized to that.
They won’t improve. Therefore, if
technical people are occupying techs
nica] posts, good. Non-technical peo-
ple occupying technical posts may
not be of much use to improve the
conditions and services of our air.
lines. T oo Em

=

Sir, I am not throwing much light
on the inside working of these things
but then, of course, these are the
main things—dealing with the passen-
gers, equipment and cargo, either by
Indian Airlines ar Air-Tndia. Pro-
perly equipping the airports is also
a very necessary thing. I learn that
many domestic airports have not got
even the minimum equipment. The
Minister may say there is the equip.
ment; T may say there is no equip-
ment. Admission is no cure for the
disease, argument is nho cure for the
disease. The cure lies in taking re-
medial measures and putting the air-
ports in proper order. Thank you.

stz for  (gfraom) : areaex

A ¥ o7 AT Iy FFE ¥ gfeqw
THTATER AT uwe-Efemr ¥ avd-

gt Hiw 3@ T
JrE 9T =R Y F® R ¥ fF T
AT ATIE FT ©H =, I JFT A/
ORI TR FT =TE §, o
¥ FTC TF FT TIH, AAFT FAA
gaf Y | AR T S ¥ ww
dzaT B, TR W, AT w@E, 9%
T a7, & S fr @t w9
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qreaqY, ¥4 § fagw §o {41 9
ifeqa TATATETE A 1 a3 UFE(ST
ge &, wg Ifeqw wavArFw
miErad 9§ Wggd FW g (%
gAR AMARANT FT AR gafay
g g€ ¥ 5 48 v 3deAT gE,
ag 3% &, 3deAg gE H;I I49
ifeqa wHATAFE § S AT AT
F@ g, 951 fazarg & I&T § |
FfFm e, AT g Taw fag
q9 B AG 5, WK AW FAT Y
¥ 99, AT AT TOT ARG &
H q9 qrod AQT 7 AR Ggq
1 I w0 FEATE 0§ FqEan
Ag0 draqr =@igar, AfFA 9 T *
ga gfearmm, 9@, G, USE-
9 F A GA2-9TT £, q8 qgT A
gArE Rl ¥ qrar FA@ O, AfEHA
Jg @Al AT FQ@ & Ar gH gAr
wgga gar & 5 g gfeam gue-
AZFE g3 FAU FE AfFFIT TG 2
HHFUA I8 HIGT FQ § W IAHT
UM T(H, HE THT ARET AT
atx gT A% g1, Iaw wa fawme
afwg, vaF FIC 991 AG &, I@
qar ¥ggd W & {5 @ @7 39
Tars s ¥ wifas & agy S,
g THe fear W 3 wutaTE|
T ®aafar 9T TIF@ F, TGS THL-
feqr &1 FgWA fog  gRAT W}
FATAT § —@A R, T8 FYA THo
o ¥ ax ¥ ag Fga & f@ e
@y AuAEags § T
g ar § Jedr F AST TG T N
... (m|aw) . ..

Fie farmR A qgew  Hawm
F Teg war (o fomos qifew)
@ faffe, 7K O @ ar & F©
TE

st g fag : v ow fafte
b oar go Nt FT A | WA 98
dmar 9@ @1 F@ Afwgm W@k
AT AR LT A Al R G FT
T |
5 PM,
THE VICE.CHAIRMAN (SHRI AN-
AND SHARMA): I think the Minister
may reply at the end.
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SHR] KAMAL MORARKA: A point
of order. How has the Minister inter~
rupted him? —~ ~ ~ " -

ot foausr qifem : § Sawr
fereg 7T TFIAT IAT | AIH FIA
fe &t 37 K@T. N IF 47 dre
fear | AfFT TG I a@ @ &
IaF 99 ¥ q@ @A T A
q ¥ AT wTAT ) 9E a=r
& fF o1 JedAT ¥ gag F a1 ofsam
ZAT &, TH SR @ wEr &)

SHRI KAMAL MORARKA: He is
interrupting the Member to defend
Mr. Tata.

THE VICE_CHAIRMAN (SHRI AN-
AND SHARMA): No. The Minister
has not defended Mr. Tata. He has
just corrected him.

SHRI KAMAL MORARKA: Excuse
me. The Minister has interrupted
the Member only to defend Mr. Ratan
Tata. This is the biggest shame. The
couniry knows, (Interruptions),

SHRI VISHVJIT P. SINGH: I am
on a point of order. An allegation
was levelled against an officer who
does not have voice in this chomber.
.. (zHEmawm) . . | @E W@F T
WL FT AT AG q W@ &)
ag T FT W & UIH St A
qT 5 T3 |

SHRI KAMAIL MORARKA: No.

- . (mEEw) L L
BRI - - N .
Iqgeareas  (xt mEE wai)
Y9 I8 SR, TH AL ST

st T sdw fag: (Prare)
Stesdl FY AT FW FT §F & |

T (st mwiz wAl) @
TH HIGN AT ATIRT 48 797 TG
§ @ qrEE w® WST F @ ogAr
R

ge I R T =Am AT Fyw,
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SHRI RAM AWADHESH SINGH:
There is no point of order.

THE VICE-CHAIRMAXN (SHRI AN.
AND SHARMA): That is for me to
say.

SHR] VISHVJIT - P. SINGH: The
Minister has clarified it. It was a
point of clarification,

THE VICE-CHAIRMAN (SHRI AN.
AND SHARMA): Where is a point of
order?

SHRI RAM AWADHESH SINGH:
A baseless point of order.

SHRI KAMAL MORARKA: Under
what rule?

SHRI VISHVJIIT P. SINGH: Under
the inherent rule the House has allow-
ed me. Who are you?

SHRI KAMAL MORARKA: You are
not the House.

SHRIMATI RENUKA CHEOWDHU-
RY (Andhra Pradesh): You are not
inheriting the nation like this.

SHR KAMAL MORARKA: You
are a weighty Member, but not the
House. (Interruptions).

THE VICE_.CHAIRMAN (SHRI AN-
AND SHARMA): I request all the
Members to keep quiet. You will have
your say. (Intermptions) The ques-
tion is not of interrupting, T would
request al] the Members to remain
silent. There is no point of order be-
cause the Minister has already clari-
fied it.

| SHRI KAMAL MORARKA. The Min-
fster should not be allowed to bam-
boozle any Member.

' THE VICE_.CHAIRMAN (SHRI AN-
AND SHARMA): The Minister has

every right to clarify. He has not
interrupted.
st a<e fag . AreqEw, A

CroET #e arfam AT t($ g
i gaE s ¥ a@m F ¥ AR
il ® gard W@ w=E A fAw
¥ ar it g7 faa‘rt—f‘q'qu W%l
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qrqaT, § Fefaadt & qEe gfem
T QSTT TET F WA FU 7T &
faw T S gu‘rglﬁ%qx 1
safaqua ® & AEHHE &1 &1 G=
ST S a1 FET § SuHT flEmT
Tét &M AT 48 FoAr wgw fw
FAT UG FIN G7 ZIA @HC g
o g 5 wa F g gand g
S & Wy fefez Fwwd w07 A
YR FE FA_ qE FT AAGN
fadr S& w-@w T QgHIT fmr
gh

~ - "% it

qFAET, WU TE  fEeqr AT
faq & wifeq qIgT 1 aqrar =gar
g, 8% 22 fagae = feeeft § fefwz
glgr | § grfamiz w1 ofsa®
THISTHE FHE F TT GT 4T 9T
g wWIT TIH T E'{ qr | Hy fefaz
qaT §—1190207 ) & odwent A
T THo o & yrg q7T| F THT
wEgY FW § IAq g7 gw qATeH
¥ graae, #7122 few ogw fefae
Gl FAFAT &, 14 TR H ...
402 waEe ¥ B feemr & fAU
MoFo fade Fuar ‘K FA1d8 FT
w7 fgrgran F1 arfamdz ¥ =%
¥, ofems TwiSTEs FHE F OFE®
¥ 72 foge dfeaw A5 & WX
F1 fgar | agi qam THodlo & AN
¥ fexe w1 HloFo ®WH 4TI
ag #dT wEwRg @15 ¥ @e F W
Fad f& fergens # uF of ®AEE
qqr & fF foad 22 feq EH
fobe HloFo Wz &1 Al gl &
qIT a5 W FF AE qriagide F
975ae WIZHT &1 HloFo g AT
iz w3 faae qnocﬁ iz afsasw
uwrdEd FHET YIET B AT AEA-
ax, ¥ feFe qgy HieFo gm WX
IR GT oiF Tgr fedwe gal TR
o mifgais F @H  5.00 &
wATEE AT, 1.00 aF qqnﬂz w?rﬁrt
F1 faar qga@ A1, AR AW EE
Ffeud Ua@sd ¥ dAGT A T
fefz fear gEmT @ifmr F1 #
o | & g R wO fewer av /Y

idE Tt ety tenT 20 geat
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[+ g%z fag]
A9 FT & A FET Am fF AN
Aqgy 91, § #A@Hr ‘97 Fag
ag A9 wFar, T M B -
BT T 1| AT, AW HTC I8
Wodle §feqm waw@isd &1 ug
#7 f& 22 feq o ¥ fewe, B
aq feedT 9§ 16 qAI@ Fy BE
giFr € Ft Hv sfeay wamgy &
TR0 FY fqzdr faar @ sqfya-

T A F I gATL IR O (e
%T BERIT fRar AT TR ARG
g & o9 aF ¥+ fmﬁ ¥ THAT-
Jafie Td Wi Ak WA 3w,
TH & T o Tl 15

My Manager cannot behave like this.
Mr. Reddy was there and other MPs
were there. His Manager came and
requesteq the Staff and tbhe Members:
Look, Members of Parliament, you
have many J Class. I have to request
you kindly to give me back one J
Class. I have to accommodate cthers,
This is a shame on the part of the
Department. :

AN HON. MEMBER: Action should
be taken on this. -

sft g fag @ ArFqaY, TS AT
% a3 ¥ @ aq g fF Ja faw
B FHATEE F A 402, KATRE AW
N omE FAFC Y, oo @A
w1 %1 i & Fo 08 wrafaal &) s
g fagiy @9 I gag fewe oW
frar 8 M a8 B9 ‘[’ sAw W
T =g &, ag ®4 g fear
THo¥re FT | gH A8 JEITA TGl HY
qFd fF fafaeee & #q% ¥, fagus
grfem & awR ® @ @A g
FAFT T FT AT Ao Fo F
T F € IR @ ¥/ FAm

we are to wait for hours together.

SHRI KAMAL MORARKA: He
should be sacked.

THE VICE_CHAIRMAN (SHRI AN-
AND SHARMA): The Minister will
take a serious note of this.

—
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=t givw &g . ATEAY, 9
22 fgx cra%r feFz ™o Fo  FT
FAMIT 7 7A@ wIGw 471 % 38 83w
¥ g8 WAdT aed s & wA A
q ¥R T@ AT A vt w g
fr feadl & zw@T Al gar g
AR q@ w1t fearde, w fex an,
uF @rgq &y faedr v faa =1 5w
frar ot 7gwy ¥ aw S1IQ, ifegw
UHTETRE F1 qHIET Wl & afam
fawqar %Fam—r“r gaF Tl # faak
3 ¥ g AT SET 8, gwe ot
qrwT ¥y @1 WA A fReran
(cTaaT)
qTaR, § 37 AT HIGHT AT
JEAT | TG § GFT-FAan 3G
F1 faet € 1 S@ el qieuey feg
FTT, AT T Ifeqr qigeen & ar
gas1 wTige fa ag ifegn wwwwisw
F wwdifdw gioeew @ oW afe
gfeqs watetss o dF 98 FATgEd F
TFEd e GlgwgE ¥ 1 ey
FTa, 9= S T FIE WA Hy 2 TR
F A ﬁ’ | &I #fenr wfafed &

Discussion

¥R A § Ox AT I A IT4Q
ggw F&0 | gz qter
famw  gawt ¥q TRTA Y
9T §® HT A Afgd @t

arse dfew wfafedy =8 &) ger
F ol ® oIFE ST A i wAIET
AT OF g |

TWE HATE, wrewy ¥ @gar
g § & sl T gAE w@IS T
STEr ged g, HITH] G C L
g 5 o gwIe 3 feaw wawizg
a1 gal gfeqr &1 ww  fg
dwaT & A g1 avn g fF %
FE FIE 9T i grla fgy s
AT AT FT TG IH) g faew
T O g weET €T & Wi
fget FoT-Ama gATE WEIS U
93 o &  Sgdr 9mr &
frare  F mifax § W F
This is the experience of everybody.
This is the talk in the lobby also.

wgi™, UF Fig faoqr grfady
FT A6 ¥ FgT TAF FEr w5 R
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|
fr g fifweee & fog @

QATHEE 7 g1 qI-qaY, Srgid Ag®

F oE] ¥ QTN F AT HaT
#  fawqrr FHET N ir*ﬁ

F. .. (Y1)

gqaaEad (3 W wal)

o9 &3 W HACEHET GHT  OHQAT
T T 1A FJUsg | 9 T TH
T /T ARG | 4 TAq HGT
g AP A4 ARG W MR g |
I request the Members not get
provoked by what Mr. Ram Awadhesh
Singh said. -

oo o2z owo¥ o waes

ot gl g Ardwy, #
QIR FI4T Ay BT @ fE w@a
qr wgr 9@t o f§Em «id &y
SLEd ra'nr:r %rrg YT T ATE
¥ fF @ fa7 qgd urds 9%
@A qF, AT wwR wiy
¥4I 93, 9§ FAL afg: | gWIR

~

arfans F £ qu -§ W AW

S WAd ) e e

qAegas, & AEAT § fF q@ o
iferm guArda & q9§  mOAr
1T AT HIA qGF AR qH
A 78 9T AFHT Y@a & fF wd
qrar L& AT &, AT qWAT AR
frmatc AT & 1| 3a® TCF AT
2GR OIS IC] arfgq | "FHE TR )

THE VICE-CHAIRMAN
AND SHARMA): Mr.
rodia. )

{SHRI AN-
Santosh Bag,

=t TN wIqw tag: GeFma 7.
¥ g AT Fr ! gHrY @17 @)
THE VICE-CHAIRMAN (SHRI AN-

AND SHARMA): He has made a
special request.
SHRI SANTOSH BAGRODIA (Ra-

jasthan): Mr. Vice-Chairman, Sir, 1
thank you for giving me this out-of,
turn chance 1o spesk on this
important subject.

very
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R wadgw ﬁa Y &r
fgidr afgur s § 1 fog wor =
FE Afld g 99l wn ) amq

.. (eqEYgA) - &

SHR] SANTOSH BAGRODIA: My
friend always finds it difficult whens
ever I like to speak in any language.
I thank you, Mr. Vice-Chairman, Sir,
once more for giving me this oppor.
funity to speak on this subject ot
functioning of Air India and Indian
Airlines.

Before, T come to the main subject,
I would like to record my strong ob-
jection to Vaghela's statement about
the use of the aircraft by our Prime
Minister. I strongly feel that it is
not only in bad taste bat it is*

SHRI SHANKER SINH VAGHELA:
Sir, I object to this. He has no right
to call me* What does he mean by*
T am speaking on behalf of the

(Interruptions) , The Prime Minister
has no right to misuse the faxprayers,
monev .. (Interruptions) .,

THE VICE-CHAIRMAN (SHRI AN-
AND SHARMA); [ think ... (Inter
ruptions)

SHRI SHANKER SINH VAGHEUA:
What is this? (Interruptions)

SHRI SANTOSH BAGRODIA: This
is not unparliamentary.

SHRI SHANKER SINH VAGHELA:
What do you mean by* (Interruptions).
What nonsense you are talking?

THE VICE-CHAIRMAN (SHRI AN.
AND SHARMA): Have this discussion
in an orderly manner. (Interruptions)

SHRIMATI RENUKA CHOWDIHU.
RY: Yes, we want a discussion in an
orderly manner but you cannof mis
use the word as you like (Interruptions)
..... It is a terrible charge.....
(Interruptions)

SHRI SHANKER SINH VAGHELA:
I am not* (Interruptions) You are re-
peating it . . (Interruptionsy . .

*Expunged as ordered by the Chair.
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THE VICE-CHAIRMAN (SHRI AN.
AND SHARMA): I will request all
the Members to express their views
without provoking or hurting others,
Every Member has a right to express
his views freely but if there is any-
thing which goes against the (Inferrup-
tions) .

SARDAR JAGJIT SINGH AURORA
(Punjab): The word* which hag been
put there must be removed. (Interrup-
tions).

SHRI SANTOSH BAGRODIA: It is
not unparliamentary. (Interruptions)

THE VICE-CHAIRMAN (SHRI AN.
AND SHARMA): T will go through the
record. (Interruptions)

SHRIMATI RENUKA CHOWDHU-
RY: The whole nation is our consti
tuency. (Interruptions) You cannot
use the word* (Interruptions) . .

UME Wiy gFE q@IE A
... . (cama)
T (sr=aw)

THE VICE-CHAIRMAN (SHRI AN_
AND SHARMA): Please resume your
seat. I am on my legs. I will request
all of you once again, please have
this discussion in an orderly manner.
There is no reason to get oxcited or
use harsh words. I have repeated
twice that T will go through the re-
cord and if there is anything which
is not permissible under the rules,
that will be explunged. (Interrup-
tionsY.... No, no. You please resume
your seats.

SHRI SHANKER SINH VAGHELA:
T am not at all. I want your ruling
regarding that particular point. 1t is
with my name and with the word 1
want removal of that particular word.
You are not giving a ruling to res
move that word.

SHRI SANTOSH BAGRODIA: 1
would like to mention here, Sir. our
hon. Members could not understand
(Interruptionsy

*Bxpunged as ordered by the Chair.

FTq
.G T aui
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THE VICE-CHAIRMAN (SHRI AN.
AND SHARMA): Yes, I wil go
through it. (Interruptions)

SARDAR JAGJIT SINGII AURORA:
Is the word* correct or not? (Interrup-

tions) .
X FURS RV

SHRIMATI RENUKA CHOWDHU~
RY: . to cast aspersion on the Mem-
ber of this House ... (Interruptions)

SHRI SANTOSH BAGRODIA: It is
not unparliamentary. (Interruptions)

SHRIMATL RENUKA CHOWDHU-
RY: It is derogatory ang denigrating
to the spirit of the individual (In-
terruptions) ., You cannot say that a
Member of this House is*

THE VICE-CHAIRMAN (SHRI AN_
AND SHARMA): Will you please re-
sume your seat? LY #gr f& fsra #i@

FEZ T T AT, FAT 97T A% g, (HE

HATAT KL IR @ IZT L ;T

Qe a1 §E & S ¥ gsiro w4y A

SgT gzr faar sraar | wA fegs-

qF "Aq FIfey

Wt R wagw tag o gy
a8, fodl safsq #1 Fgr waw
& 1 (sqau)

IrawTeRs (st s wat)
T & A f@wE guEer

e
g | § Sawr agwr |

it wiw? fag ager . ST T §H
9T HreFT Aewr Afgo & oF ga7 Ay
qTiT A § (smamA)

Iaqw sze (+N wiwsg wat)

oG AL HG g5 AET |

5t gwe fag avgwt: oF ewfag
FFET AT E AT gwe  wiaw
T AT FAT AT ... (TmEEW) .

Jraarers (= g wai)
fers 3@ faar A g @F@

f@E & St wgr vAaT g cEET
@A T& T § | -
st R wadw feg : 3o

FIEFE F1 FIE 17 &1 & | (q=Ew)
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1niy SARATEAR (2R wEAR  wAl)
TT F5 3T T AT qar &)
(sa=um)

THE VICB-CHAIRMAN (SHRI AN-
AND SHARMA): You please sit down,

77 7@ §& wgT |

1
| ot m wadw fag: g €370, . .
(sa=am)

THE VICE-CHAIRMAN (SHRI AN-
AND SHARMA): You won’t defy the
Chair ‘All right?

=t yw wadw fag ;. gaw
FEAr g .. . ()

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN_
TARY AFFAIRS (SHRI M. M. JA-
COB); Mr. Vice-Chairman, I have a
submission to make. You asked him
to sit down. The Member said he
would not sit down. Whatever he said
after that must be expunged. (Inter.
yuptions) H

THE VICE-CHAIRMAN (SHRI AN-

- AND SHARMA): As per the rules. no

- Member is allowed to use the term*

for any other Member ang if it has

come on the record, it will be ex-
punged.

SHRI SANTOSH BAGRODIA: Mr.
Vice-Chairman, Sir, I would like to
mention here now that our hon.
friend has not been able to under-
stand the difference between an in_
dividual and the Prime Minister of
the country. The aircraft is not al-

* lotted to Rajiv ‘Gandhi as an indivi-
dual. Let us understand this, (Inter-
ruptions). These people are so much
scared of the popularity of our Prime
Minister that they cannot think of
anything but speak, at every oppor_
tunity, something against our Prime
Minister. They think that the aircraft
‘has. been given for the comfort of
Shri Rajiv Gandhi., Let them under-
stand that it is given for the security
of the Prime Minister of the country

“*Expunged as ordered by the Chair..
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but not for Rajiv Gandhi as an indi-
vidual. A reference was given that
smaller countries or larger countries
do not have private aircraft or pri-
vate planes for their heads of State
or chief executives. I beg to differ
with them. Even much :maller coun_
tries have their own privale planes
which are used by their heads of
State or chief executives simply for
efficiency and security. The gtate-
ments made by my hon. ifriends on
this point are in very very bad taste.
I request all of them to refrain from
this kind of references in future. It
is not going to help the country’s
security in any way.

Now, coming to the efficiency and
functioning of Air India and Indian
Airlines, I have had the opportunity
of travelling by Air India and Indian
Airlines planes for the last 30 years,
practically every week, once or twice,
around the world. I would like to
give a recent experience. It happened
only this year. Sir, I travelled all
over the world with my parents. With
a view of nationality, I mean with
love for the nation, we decided that
we would travel by Air India where-
ever its services were available. T am
very sorry to say this. We travelled
by eight or nine or ten different air-
lines. Everywhere the airlines were
filying on schedule. There was abso_
lutely no problem or difficulty. Most
unfortunately, in the New York-Lon-
don and Rome-Delhi sectors we had
to travel by Air India. On both the
occasions, the flight was late by four
or five hours. Maybe, there were
definite reasons. I do not say it was
just because it was habitual., But it
wag very umfortunate. For the first
time my  parents  were travelling
arounq the world. They were asking
me again and again why it happened
so. Really T had no reason to tell
them. Whta could I tell them?
It was a very very sad experience.
Though ‘'we were very happy on the
aircraft—there is no doybf about
that—as far as the ground service
was concerned it was just awful,
Whether it is in New York or it
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ig in London or it is in Rome or, for
that matter, in any airport in the
world where Air India operates, its
ground service is awful. So I make
this request to the honourable Minis._.
ter, I will be the first man who will
be suffering if he does what I am
going to request him to do; even so,
I make this request, ‘which is to
please reduce the sectors. We don't
mind if you can fly only one flight
between Delhi and Bombay. You may
offer only one flight. But let that be
efficient. At least I know when I am
going to the airport that I will get
my flight, that I will get a clean ser-
vice. It is not that I decide to fly in
the morning and I fly probably the
next morning. I am not relating to
you the epexrience we have had for
the last two or three days. I just
cannot narrate it. A number of my
friends have complained to me they
could not come to Calcutta because
Bhubaneswar-Calcutta flight had been
cancelled for three days In succession.
I understand there was a pilots’ prob-
Jemw. But can't our staff who are
managing these flights decide in ad.
vance, say, for the next 24 hours cr
for the next 48 hours the flights will
not operate because this particular
problem is there?. Why cannot they
plan a little ahead a litfle in advance?
All this mess is because of the care-
Jessness and indifference of a few officials.
Because of their carelessness and
indifference why should we make
the innocent Dpassengers suffer at
all times? We have 20000 work-
ers for 50 aircraft: that means,
400 workers per aircraft. If you refer
to statistics it is definitely much high-
er than in other airlines in the ‘world?
All right, taking into consideration
the Indian conditions I won't mind
this ratlo. If we need to give them
employment, please give them. But
please give them employment and tell
them they have to work, they have to
earn their employment. Let them
work only four hours. Whatever
number of hours they work, let them
work for us. If we have to go on

[ RAJYA SABHA ]
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giving examples like Mr., Surinder
Singh has given, I can make a volume
of my experience as I travel every
week and I have a new experience
every week, for the last thirty years.
I am not going to go into all those
details except one or two which you
know and I would like to report
again. - ..., ... .

) . Wy %

Utilisation of aircraft. I know our
airlines are using the aircraft to the
maximum. If they are airworthy I
have no objection. If they are effici-
ent I have no objection. But please
do not utilise them at the cost of the
lives of passengers. If they need
four hours’ rest, please give them:; ihe
needed rest., That is a technical side
and let that technica] decision be
taken by the concerned staff with due
care. On a number of occasions re_
cently I understand the engineers
said, all right, this is tolerable, you
can fly, in spite of the nilot ohjecting
to the flight. But the rules say if the
engineers say ‘it is okay’, the pilots
have to fly the aircraft. I request
the honourable ‘Minister, let the pilots
take that decision; their decision
should be final, not that of the engi-
neers, because it is the pilot who s
risking his own life and the lives of
passengers. I understand Singapore
changes aircraft every two years
whereas we have an Air India whose
aircraft are used for 10 io 12 years.
I still maintain that a number of
people use Ambassador cars for 10
years, others use them for two years
because they are rich people and can
afford to change while the poor can-
not. I understand ours is a poor
country and, therefore, we are using
them for 12 years. But if after 12
years they are not airworthy, we can-
not risk the lives of passengers. So,
all these factors must be seen very
carefully.

e, e 4T PR

Then expansion of the airlines. The
airlines require expansion of up to
12 to 15 per cent ‘whereas you have
a constraint probably that you can.
not go bevond 7 to 8 per cent. Well,
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that is a problenvy which we have to
sort out with the Planning Depart-
ment, (Timeabell rings), Since you want
me to conclude, 1 would just go over my
points very quickly.

At the airports the absence of port-
ers’ service poses a great problem.
Porters not being there, old ladies
are hard put to, although there is
supposed to be a free service on re.
quest, A number of requests are made,
Children cannot use porters. I will
give a suggestion, Sir. For security
reasons you cannot allow. FEither you
. allow recognizeq porters which you
. have been allowing in the past, or

You take the baggage at the gate itself
. as in America. Baggage is taken

the moment you get out of the air-

ceraft. Then there is no problem. I
" am not trying to compromise on se-

curity, Please do not make the whole

thing so uncomfortable that the
passengers find it impossible to go
- inside.

; ‘ Aircrafts are dirty. Toilets are
_@irty in this 20th century. I have
written many, many letters to the

Minister also. Even at international
airports like Delhi. 1 have noticed,
“and I have personally explained to the
- Airport Manager that the WC areas
are full of water; you cannot use
_fhem. A simple suggestion I will
give is: if necessary, remove taps
from them. But please keep these
things cleaner, otherwise I do not
think we will be able to really im_
,sg)rove the facilities at our airports.

|
by
'f About food, my friends have al-
:Iready written. I have said that I am
not going into more details, :

N

" Sir, on the safety point I have
written a number of times, and this
has been confirmed by the Ministry.
Ladders are not provided when the
aireraft lands. Imagine we have
spent crores and crores of rupees on
aircrafts but there is no facilities for

[6 DEC. 1988]
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coming out of the aircraft. We land
at 11.30 from Jaipur at Delhi airport.
There is only one ladder provided at
the front gate. The passenger on the
side takes about 20 minutes to come
out of the aircraft. By ihat fime he
feels very tired. But it is unsafe also.
As per the Safety Rules for landing,
the passengers must be evacuated as
fast as poassible. (Time Bell rings)
This has been done in spite of your
orders, Sir.

On small things I will not take
time. But towels supplied are not re-
freshing; they are actually stinking.

Well, Sir, I will like a human
touch in the administration. All my
friends have spoken about it. I fully
endorse on this point.

Ly

Most unfortunately, I have to men-
tion here that even your personal
staff, either they are not available on
telephone, or if they are available
they ignore:; they want a leiter in
writing. ‘Of course, I think recently
we have been given some secretarial
funds for employing a part_time sec-
retary. Otherwise really I do not
know how MPs can write a letter,
send it to your office, and particular-
ly in an emergency. Even MPs are
not recognized on the telephone by
your own staff, Sir. I just want to
know if you can find a better proce-
dure by ‘which MPs can at least muke
some emergency request when some-
thing can be done by the Aijrlines.

Iet MPs not be treated just like
dirt, Sir.
Regarding the Enquiry informa_

tion, this is a daily routine. A flight
from Calcutta takes two hours. If the
flight takes off at, say, 6 O'clock, till
7.30 at Delhi airport nobody knows
what is the position. We have all the
modern equipments ang systems.
Can't we know it? It takes tenm
minutes or twelve minutes or even
four or five minutes when the flight
takes off from there. We have the
telex system. We have all modern
systems in our country. The Indian
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- Airlines is having all these systems.
But nobody cares to use them, No-
body cares to reply properly. I will
request the hon. Minister to please
introduce human touch, and that
itself will solve all the problems.
(Time Bell rings)

Sir, the last point. Piloty desire to
play sometimes while they are flying.
What has happened in the Ahmedabad
and Gauhati accidents? I understand
and it is because of low flying, which
was not necessary. Sometimes the
pilots become fanciful at the risk of
their own lives and lives »f passen-
gers. These things really I don't
know. I have no suggestion to make.
But we have to find out a way ‘where-
by at least they can be made more
disciplined. Sir, about medical certi_
ficates we have already discussed in
the past also. o AT

B ST
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Sir, in the name of security we are
not allowed to enter the airports. I
fully agree; T any not willing to com-
promise on security of the aijrports
or the security of any individual. But
please find out a way. We have peo-
ple who adve going to receive us or
people who are going to see us off.
Either you decide to change your
Indian culture like the culture of any
other European country or American
countries, where nobody goes tp the
airport. FEither we decide that let us
change our culture. Or we want to
continue the Indian culture where
men will go to receive us or see -us
off. What obijection do you have, Sir.
They iust are not allowed to enter.
You check him the way you like as
thoroughly as possible. Please make
some space available outside the air-
pvort where they can sit comfortably
and have some drinking water. Other_
wise, even MPs, MPs' wives and
children—well, T am nor saving that
you please given anv special f.cilities
to the MPs: I am talking about the
ordinary passengers’ families. They
are just now allowed entry. Thevy ate
not allowed to go in for endorsement
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also. How do you expect them....
(Time Bell rings)

I know you are getting impatient;
but I ame equally hurt and impatient.

THE VICE-CHAIRMAN (SHRI AN-
AND SHARMA): We have limited
time. You will have to cooperate.

SHRI SANTOSH BAGRODIA: One
more minute, 7- - ° - T,

i

“In this connection,
sécurity is operating? The hon. Minis-
ter knows. I have complained in
‘writing about one officer who has
gope beyond all his powers. He has
refused to bother even about the
MPs, State Minisiers, even Cabinet
Ministers, whereas an ordinary man
was given a pass to go near the air.
craft. But no action has been taken.
I am not saying you throw him: out
in the furnace. At least remove him
from there. And what is the use of
public men like us who complain
and no action is taken? They are
defended. Please defend them. As a
Minister you probably have to defend
them:. But please don’t ‘defend them
for the sake of defence. T

- dy-

what kind of

Sir, final point. If you can develop
Jaipur as an international airport,
this will reduce congestion at Delhi.

Thank you very much., I am very
sorry [ have taken much longer than
what you desired.

SHRI E BALANANDAN (Kerala):
Mr, Vice-Chairman, Sir, the Agenda
says: To raise discussion on the func-
tioning of the Air India and TIndman
Airlines., I am sorry that I must say
that we can only discuss about the
malfunctioning of the Air India and
Indian Airlines. The total function
has a big compasyg. Within a short
snan of time I will not he able to do
it. Therefore, I will confine myself
to the malfunctioning.

Sir, the functioning of the Indian
Airlines and Air Indid has touched a
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new low in recent times. On October
19th, the collapse of an Indian air-
lines plane carrying 130 people and
the next day another 40 people killed
in Assam sent shock waves through.
out the country. During the lastl
four or five months, the functioning
of the Indian Airhnes and Air India
has really pained everybody -who is
thinking about it. On the 29th of
last month an Airbus landed at New
Delhi with the front wheel damaged.
Luckily the passengers escaped. Since
this took place after landing, the
plane came to a stop. I must say
that this was a miraculous escape.
Nearly 30,000 passengers are travell-
ing through our 162 daily flights. Of
late, I am told. 50 per cent of the
flights go delayeq because of or regu-
lar maintenance and repairs are not
carried out in time. Theretore, 50 per
cent of the flights always go delayed.
Let us have a close look at the quality
of the aircraft. This plane was 18
years’ old. It had done 43000 hours
of flying and 47000 landings. Even
then, proper repair or maintenance
was not done. Two days before this
tragic incident. some trouble deve-
loped in the same plane. It had 1o
be landed at Ahmedabad, the same
place where the accident took place.
The plane was landed because the
hydraulic system was not working.

- Now Ahmedabad is an airport where

lot of traffic is there. There are 17
landings every day. There are no
proper instruments for landing there.
Parallel and vertical systems are not
there for landing. Vertical landing
systermy is not there at Ahmedabad
and the parallel landing system is
not working. ‘This is the reason for
the accident. In the circumstances,
one can conclude that the responsibi_
lity for this accident should be borne
by the authorities apd by the manage-
ment. I must be soft to the Minister.
I know him well. But if 130 people
die because of poor maintenance,
worn-out aircraft, 18 vears’ old air-
craft, because of visibility being poor
at the airport and because of techni_
cal arrangement not being proper,
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then what a pilot can do? The acci-
dent which I am referring to took
place due to inefficient management
of which our Minister is in charge.
Recently, an accident took place in
Japan and 500 people died in that
accident. What happened? The Pre-
sident of the Airlines resigned imme.
diately. Therefore, even though it
may look odd, I am constrained to
say that the Minister should resign
and set an example so that the se-~
riousness of this thing goes into the
airlines management.

You know, Sir, that in order to
instil efficiency in the airljines, our
Prime Minister thought it fit to have
idustrial experts, industrial genius
and industrial giants of the country
must be then in the Indian Airlines
and Air India. Tata has come and

Bajaj has come. What happened
after that? What happened after
their coming into the management
of the airlines?, Now, we are told

that 50 per cent of the aircraft are
going delayed. This is the situstion.

Our Prime Minister has gone on
record in this House itself saying
that the aircraft which are being
used by Vayudoot are so bag that
nobody will buy them even if they
are given free. That is what was
euld by the Prime Minister of this
country who is a better qualified
person than me to judge the quality
and efficiency of an aircraft because
he himself was a pilot. He said that
the aircraft which are being bought
by Vayudoot are so bad that we won't
buy them even if they are given free.
When we go through the records, we
find that 20 alrcraft have been bought.
These are the same aireraft which
our Prime Minister did not want to
buy even if they were to be given
free. That was the statement made
by our Prime Minister. How is it
that we bought these 20 aircraft for
Vayudoot which are wuseless? The
result is that our people die in pgood
numbers because of accidents. Not
only thaf. This has happened in spite

r
- mas - cEmis ‘o

Tyt



331 Short Duration

[Shri E. Balanandan]
of the Prime Minister. Somebody
sayss—I don’t know—that it is because
some Influence was exerted by some
foreign companies on the authorities
of Vayudoot Airlines and
these aircraft have been bought.
Mr. Minister, you will be able to e_x-
plain ‘why this is being done in sgnte
of the statement made by our Prime

Minister. . o
o . %S e L

Another important thing to ‘which
1 want to draw your attention is the
malfunctioning of the systems in each
aerodrome. I told you about Ahmeda_
bad. Our friends who spoke before
me said about the daily delays. Yes-
terday, our Kerala MPs could not
come because the flight was delayed.
Yesterday another MP told me that
" from Vijayawada to Hyderabad he
could not come. This is a daily occur-
rence, Why is it happening? Tt is
because we are now having cnly 50
planes. Somebbdy has suggested to
curtail and cut down. I do not say
that. But the requirement of the
country is so large, now that you are
managing this, you should demand
the Covernment to put some more
money in this sector so that more
planes can be bought. I do not want
you curtail it. And the protective
system is also required. Modern: sys-
tem is fool-proof. If any pilot wants
to do something wrong, he is not al_
lowed to do so because the modern
systems are so perfect. Therefore,
those protective devices have to be
bought by the Indian Airlines and
Air India so that our efficiency can
be improved. Many hon. Members
spoke about the other things. I would
only suggest two or three things about

the functioning of this Corporation.

Sir, as you know, I am from Kerala.
From Kerala, from Trivandrum many
people are going to the Gulf coun-
tries. For the very same distance, if
you travel from Bombay and from
Keorala, meore money has to be paid
by those who travel from Kerala.
Why is it so, Mr. Minister? There are
complaints from Kerala. Anrd there
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are so many fantastic statements in
reply. I may tell you that from Ke-
rala so many are going abroad and
they are not getting flights. Those
troubles are there. I do not want to
complain about that because I know
that we are not having sufficient num-
ber of aircraft. I just give a go-by
for that thing. But about the increas.
ed fare, why should there be a dis-

crimination? I am told that is be-
cause some influential people in
Bombay are influencing the autho.

rities of these Airlines to see that the
traffic fromy Trivandrum is kept low.
The second thing is that there is a
demand to make the Trivandrum air-
port an international airport. All the
facilities are there. Only one thing
is not there. What is that, Sir? You
know that. That is, the authorities
in Delhi under him. I know the Min_
ister personally and he may not have
such a kind of feeling against any
State in the country. But to our bad
luck, T am constrained to say that
today Kerala is neglected on this
ground too. Therefore, Sir, when 1
enter into this question, first of 2all,
the Airlines authorities should admit
themselves that they were responsible
for the death of these people, nobody
else because, Sir, our Indian Airlines
and Air India, specially Air India
could not provide vproper technical
and mechanicall safety arrangements
ini the planes. The aerodromes are
not providegd with the required safety
arrangements. This was the reason
for the disasters that took place. I am
not going to repeat all the other
things. At least, in the future, this
should be remedied. And I must re-
quest you one thing. Our hon. lady
Member brought {o your notice that
you are operating so many kinds of

aircraft. 18 years is the life of a
plane. And you have to keep the
spares. TIg it possible? We have to

standardise our operation. Being con-
trolled by the Government under
different Corporations, our operation
can be standardised. Tet us say buy
two. ten or flve standard aircraft,
modern aircraft so that we can keep
spares etc. and also so that our ope-
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rations cap be efficient, I must re~
quest through you that we must com_
‘pete with the world. I say that cur
techniciang our pilots are up to the
standard, international standard, and
you see I tell you that these Tatas
ang others they do not understand
about wages, salaries etc. They take
the workers as enemijes. I do not
want to lecture on that. But I only
‘tell you that these pilofs, these engi-
neers, these mechanics, who are work-
ing in our establishments are offered
high salaries and high positions else-
where because they know that our
staft is better. Their behaviour ete.
somebody was complaining. Al] right,
we can tell them that they should
‘behave properly. I ‘do not subscribe
to their views. I only request the
Minister that these points may kindly
be considered and he must be cons-
cious that we are dealing ‘with human
lives and also we are competing in
the international market and that
India is a developing country. There_
fore, our Airlines should be made
pucca uptodate, good and they should
attract more travellers, Thank you,
that is what I wanted to say.

SHRI VISHVJIT ©P. SINGH: Mr.
Vice-Chairman, Sir, I do not want to
get involved in giving all kinds of
fimures, but there are certain very
basic figures which need to be seen
in any discussion regarding....

SHRIMATI RENUKA CHOWDHU-
RY: To be seen, to be believed,

SHRI VISHVJIT P. SINGH: To be
seen to be believed, to be disbelieved,
I do not know what to say. (Interrup-
tions)

_ SHRIMATI RENUKA CHOWDHU-
RY: That is the illusion that you give.
-

~-'SHRI VISHVJIT P. SINGH: No, I
do not give any illusion, Sir, 1 will
deal first with the Indian Airlines.. 1
am not going to take much time. 1
will deal first with Indian Airlines. I
will then go on to Air India. e

| ‘ -
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THE VICE_.CHAIRMAN (SHRI AN-
AND SHARMA): Are you going to

deal with facts or figures?

SHRI VISHVJIT P. SINGII: 1 am
going to deal with the department.

(Interruptions), The figure Deccan
Queen is yours, not mine,
SHRIMATI RENUKA CHOWDHU-

RY: Look at this jumbo talking, with
all the excess baggage... .

SHRI VISHVJIT P. SINGH: Sir, we
have fifty aircraft and seventy desti-
nations, and nine of these aircraft are
flying a minimum of fifteen hours a
day, touching twelve destinations. In
other words, landing practically ence
every hour. Planes which are eight-
een years old. I can imagine that if
there was a birth in the plane when
it first came that child can probably
now be a pilot, flying that same air-
craft that is the situation. And what
do we have on the other side? Twenty
thousand employees, four hundred
employees per aircraft. The man to
aircraft ratio being 400 for each air_
craft and, Sir, the number of passen-
gers only 28,000 per day, in spite of
all this. So, one and a half passen-
gers per employee. So, for each one
and a half passengers you have got
one employee to look after. That is
the situation. I amy talking of the
figures (Interruptions).

AN HON. MEMBER: Who is that
particular employee?

SHRI VISHVJIT P. SINGH: I have
three of them looking after me. I am
larger.

The point is that in this situation
what do you expect? Your fares are
amongst the lowest in the world. So,
how are you going to make a profit?
You make a profit by seeing to it that
the planes are in the air all the time,
as much as possible, maximum utili-
sation. What does this maximum
utilisation result in? It results in pro-
fits, yes, but it also results in safety
factors being ignored. It results mnn
the planes being serviced at night,
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when people are tired. It results in
technicians’ strikes; it results in the
cabin crew saying that we caanot ly
six hours; it results in the pilot say.
ing that we are suffering from, fatigue;
it results finally in the plane collaps-
ing, as we have seen. That is the
situation. In the face of this situa-
tion, what are we going to do? I will
come to the solution later.

~ 1 would now like to tell you about
Air India. Iet us go to Air India.
They have 19 planes; now they have
got two more, and so it is 21, then
we fly to 34 countries; the planes are
12 years old with 7,000 employees and
everyday 17,000 people approximate-
ly, filying by Air India....

.. AN HON. MEMBER: No, it is 17,000
employees. ir ~.ad i

* SHRI VISHVJIT P. SINGH: So.
7,000 passengers and 17,000 employ-
ees; yes, I seem to have got mixed up
as usual. Now, what do we find? We
spread ourselves too thin both in Air
India and Indian Airlines. Whenever
pressure comes that let us have this
destination or let us have that desti_
nation, ‘we fly to that destination,
whether it is within the country or
outside the country, Again, the planes
are over-utilised; again everything is
done. It is the same pattern being
followed. And then what do you ex-
pect into this huge morass of em~
ployees of all kinds of people geiling
salaries for doing I don't know what?
You think you can produce one Min-
ister, then you produce one Managing
Director who is the ‘whiz _kid, Mr.
Arun Jatley and come out with a
magic solution! They don't have any
magical solutions by which they can
solve them. You have to give them
support. And how do you give them
support? It is by allowing them to
change the whole ethos. What is the
ethos today? We have seen the ethos.
1 have seen the ethos. Everybody has
mentioned right from Mr. Surender
Bansilal to Mr. Bagrodia to Members
of the Opposition. Everybody has
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mentioned the kind of service they
get, right from the ground crew,
which does not bother you. I had the
experience when flying all over the
world. In Hong Kong, the Manager,
Air India told me “ I am sorry I can-
not do anything for you; better go
and get everything done yourself.
There is nothing I can do for you”. 1
said I have got a VIP stamp on the
Air India ticket: it is honoured by
every other airlines in the world.
What about you? It is Air India
ticket. He said “We are sorry; we
cannot do anything”, Air India VIP
ticket is honoured by evrybody ex-
cept Air India. That is the situation.

As far as luggage is  concerned,
somebody mentioned about it, every-
time ] have flown by Air India—and
this is the record—they have always
lost my luggage, And last time I
flew by Air India. That I think was
in 1986, I must tell you; it is very
funny. So in 1986 they lost my bag
and I got hold of Air India people
and asked them: Why don't you get
my bag back? They said: ‘We can
get your bag back but you will keep
quiet’. I said, yes, I will keep quiet.
And he rings up Bombay and Ssays:
‘Look, if the bag is there, nobody will
be punished; they are not going to
find out what happened; please send
the bag back’ Tharg igftt_he situation,

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Did you get
it back?

SHRI VISHVIIT P. SINGH: Yes,
I got it back, The staff has got
management in its control. The
management is being blackmailed by
the staff, That is the situation today.
we give them support, they will not
be able to solve these problems. Una
less we give them support, they will
not be able to solve these problems.
Merely being recuperative, merely
criticising them is not going to get us
anywhere, We have to give them
support; we have fp give to the hon.
Minister the support. We have to
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give to the Boarus of the airlines the
support about which I wiil spell out
what kind of support it will be, Talk-
ing about the food, the food is exe-
crame. Af Timeg it is not even
edible, I have seen many times.
Sometimes there is no food except
some apple or sume sandwiches. Why?
Because something is on strike, Ice-
cream they serve, I think they have
been buying the same ice-cream for
the last 20 years. Sometimes you get
a feeling that it may be 20 years old.
That is the gituation, About clean-
liness, everybody has mentioned.
About efficiency, we all know the
situation, There is no imagination at

all. No imagination has been
6 P.M. used. I have flown by differ-

ent airlines all over the

world. Every national air-
lines has a national ethos. Even to
the extent of things available duty-
free, There are a whole lof of very
beautiful hangicraft available from
those countries, For example, in the
cage of Indonesia, it is boutique. In
the case of Malaysia, it is pewter and
50 on, But Air Indja is the only air-
lines in the world where there is
nothing gavailable from India. You
have French perfume, You have
American cigarette. You have Eng-
lish tobacco. But you have got no-
thing Indian available at,the duty-
free shops,

o

Ax*, HON. MEMBER; Scotland scotch?

VRer meny

MOogTir -4 3 aair
SHRr VISHVIIT P. SINGH: The
scotch is probably Indian

THE VICE-CHAIRMAN: (SHRI
ANAND SHARMA): Not even pea-
nuts?

SHR] VISHVJIT P, SINGH: I do
not know about peanuts. Very soon,
we wi]] be getting Pepsico peanuts,
It is all right.

What is the golution? What has to
be done is that we have got to cut
back, Cut back on what? Opn the
excess staff. How do we do it? We
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have set up the Vayudoot. We have set
up the Pawan Hans. We have set up
the International Airports Au-
thority and the National Airports
Authority. Uut Sir, the remarkable
thing we have done ig that we launch
a massive recruitment drive in
respect of the various authorities and
corporations we have set up, I do
not see any reason why in the expan-
sion of these other subsidiary services,
excess staff from both the Indian Air-
lines and Air India could pot be ad-
justed. I do not see any reason why
it cannot be done. I am sure it can
be done.

While on the subject of staff, I
would like to mention one thing. I
do not want to get into the aircraft
and myself looking into a mirror,
When I see the staff who are to look
after the possengers in the aircraft,
they look like me sometimes, What
is the situation? In Hindi, we have
a Kahawat

foaer a5 s@ & 4

The situation is such that we have
got a cabin crew which js atrocious.
It is ahbsolutely atrocious both in Air
India anq Indiap Airlines, There
ought to be an age in regard to
recruitment and an age in regard to
removal of staff. Then they should
go to the grcund staff,

SHRI GULAM RASOOL MATTO:
As a gpinster, take it in an aesthetic
sense, }

SHR] VISHVIIT P. SINGH: 1 am
a bachelor. I am not a spinster. I do
not know whether you are a spinster.
(Interruptions)

SHRI BIR BHADRA PRATAP
SINGH (Uttar Pradesh): You are a
chronic bachelor,

SHRI VISHVJIT P, SINGH: I may
speing a surprise on you, Bir bhadraji.
You never know.

SHRY JAGESH DESAI (Maharash-
tra): When?
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" SHRI VISHVJIT P. SINGH: Sir,
now I want to wind up the whole

thing. _

rilg PN

AN HON. MEMBER: Including
your bachelorship?

SHRI RAOOF VALIULLAH!
¢Gujarat): You want to wind up the
Indian Airlines? L e e

‘ We

SHRI VISHVIIT P. SINGH:
have to do rationalisation, What is
requireq is rationalisation. What is

required is for the Government or
India to pour in funds, I know there
constraint. | know that

resource
tourism is not one of our essential
.areas of priority at the moment. But
.civil aviation ought tp be, Priority
has changed over the years. Time
has come whep we have to give civil
aviation the importance it deserves,
/Government of India has got to make
up its mind to subsidise 5 large part
of the expansion of the civil aviation
sector. We have tg put in some
money whether we like it or not, in
he form of aircraft and in the form
-of other services. We have to do
that, We must plan for it; how we
are going to span the priorities: at
‘some point of time, as soon as pos-

gible.  __

ar - » e

L -

Now, a stage has been reached when
merely negotiating with the unions,
merely bringing about some cosmetic
changes, is not going to get us any-
where, I know the remarkable in.
telligence of our officers, of our Minijs.
ters, but let me tell you. gir, that
they will not succeed unless some
very drastic solution i8 found. With-
out a drastic solution, nothing can be
done because the situation today has
become very drastic, I have pointed
this out. I am concluding, The
situation hag become sy drastic that
only a very very revolutionary solu-
tion can set right the thing.
. And this solution can only be a
strong will to cut back first and after
cutting back, creating eficiency and
then creating expansion in the true
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methodology of management. If they
do not do it, all I can say is that I
know how  good looking the hon.
Minister is, how good Ilooking the
Managing Director of Air India is,
who looks like a film star, because
he lives in Bombay he is dressing like
a film star, if you allow me I =3ay
repeat this couplet:

qar 99 geT ATy A A9rEA aw
FMOAT | T TF TR F AT AT FAC

a9 &1 Y T | -

SHRI PRABHAKAR RAO EKAL-
VALA (Andhra Pradesh): Mr. Vice.
Chairman, Sir much has been talked
about this subject, regarding func-
tioning of the Indian Airlines and
everybody is agitated about the func-
tioning of Indian Airlines. I think
by this time the Minister could have
felt the gravity and intensity of the
functioning of this Airlines.

Sir, when the Parliament Sessions
are on, we, from South, from Hydera-
bad, Madras or Kerala, are subject
to travel in the Airlines frequently,
most probably in every weekend. We
have got so many practical experi-
ences about the functioning of the
Indian Airlines and all that. The
other day, on the 2nd of this month
we were waiting at the airport to go
to Hyderabad. Luckily, Mr. Buta
Singh, the hon. Home Minister, was
also at the alrport. The flight which
was scheduleqg to leave for Madrasz at
6.20 was delayed by 7 hours. (Inter.
ruptions) Whatever it is, but after
every half an hour they were an-
nouncing further detention of the air-

eraft. Ultimately hon. Buta Singh
tried tn verify which other fights
were running late. Tt was found

that the Bombav flight was delaved
by four hours and Calcutia flight by
five or six hours. What I want to
say Js. there is no accountability,
there 3s nobody to check what is hap-
pening in the Airlines. Even the hon.
Minister 4as not informed what had
happened. 'They simply saig that it
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was a mechanical defect or engine

defect, i
. [ ¥ 4

What is the reason behind these
delays? We have come to know that
the available aircraft is engaged
round the clock, with the result that
no time is left for servicing even.
With the present traffic nearly 200
aircraft are needed but only 45 to 50
are available, This is resulting in
all this confuslon and criticism., Sir,
the Indian Airlines in this country is
a monopoly corporation. There is no
paralle] organisation. My presump-
tion is that it might be making pro_
fits, but then why don’t you allow
some other agency to make these
flight arrangements? __ . .

Regarding the ground and the com~
mercial staff, all the hon. Members
have complained about their func-
tioning and courtesy to the VIPs,
Only yesterday, in the morning we
took the boarding card, but there was
no seating arrangement, there was a
lot of confusion in the flight itself.
Kindly issue them necessary instruc-
tions. The Minister should feel the
gravity and intervene. We do not want
to sacrifice our lives for petty things.
We are readv to sacrifice for the
country for the integrity and develop-
ment of the country, not just for
these mechanical defects in the air-
craft. So I request the Minister in
this context to intervene and see that
these airlines work efficiently and get

compliments from the people. Thank
you.

THE VICE_.CHAIRMAN (SHRI
ANAND SHARMA): Shri Vishwa

Bandhu Gupta. Just a minute. They
‘have curtailed their time and instead
of one, they want two speakers. So let
Smt. Renuka Chowdhury also speak.

SHRIMATI RENUKA CHOWDHU-
RY (Andhra Pradesh): Thank you so
much, Sir, for giving me the oppor-
speak. Without beating
about the bush, let me fry and give a

'.
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comprehensive picture of waat all of

us are trying to say. I associate my
self with the sentiments expressed by
a large number of Members who have

already spoken, more particularly my
colleague, the lady Member, who has
drawpn from her wealth of experience,

having been associated with civil avia-

tion in her years of serving as a Min_

ister. She had a lot of very technical

aspects which I am very proud that a

woman has taken cognisance of and

she has verbalised them today. All of

them were very true and we must see

that these aspects are examined com=*
prehensively and in the correct pers-

pective.

I also support my colleague, Shri
Vishvjit Ji, who saig *‘hat we must
support the Minister in his endeavour
to organise this disorganisation that
is taking place and see ithat he brings
about a viable via media between
commercial feasibility and actual de-
livery of goods as well as services,
because it is a consumer-oriented in_
dustry. Let us see it in the correct
perspective of the Airlines irrespective
of the fact that it is a monopoly
thing. Besides considering it as an
air transporf, it is a means of com-
munication. Let us view it as an
essential commodity. Do not reduce
the essential commodities to only rice
kerosene and sugar. Transport today
is an essential commodity for a coun-
try of our size. It is an essential ser-
vice, as well ag the staff ot the Air_
lines must be brought under the legis-
lation of essential services. They can-
not hold the country to ransom by
going on strike for demands which
can be negotiated otherwise, whereby
the nation is incurring a loss, not
merely in terms of statistics of mone-
tary and financial losses incurred by
the Airlines, but also in terms of ser-
vices that are rendered by people who
are required to be at other places. We
have come to the conclusion that we
can only fly Indian Airlines if we
have the time. Otherwise we will g0
by train which will probably reach
earlier and failing that, we will 2o by
cycle which is pollution free and has
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been my party symbol. You take it
“.in its correct perspective and then you
do the budget allocation for an essen.
tial commodity which is going (0o be
revenue resource also. Ifs revenue
resourcefulness has tp be utilised to
its correct optimum levels, of bhoth
fiving time and performance time as
well as mechanical ability. When we
speak of technical aspect of training
~our pilots on simulators, we are im-
i porting trolleys, which is a shame, be-

! eause our nation has the only insti-
tute of its kind in the whole of South~

- East Asia—the Institute of Aviation
Medicine based in Bangalore, Kurna_
taka, where we have simulators which

: have been made indigenously at HAL.
e ﬂlA.nd please note that we are training
“'pilots from other countries in our
'Aviation Centres. And if anything our
~Prime Minister is qualified for, it is
‘this thing that he knew how to fy.
"That is his only qualification that he
was a pilot. So he should take cog-
nisance of this because he has been
through IAM. He must encourage
the Minister concerned because the
Minister has taken over this portfolio
recently and has inherited a lot of
problems along with the managerial
“problems. Now we must see that
“when we have an Institute like this,
actually there is no need for us to
import trolleys. I am just going to
take up with the International Air.
ports Authority of India why we can-
-not make indigenous trolleys, etc.,
¢ because it is a shame that we are
-losing -foreign exchange on these
-things -when ‘we can as well make

iend, - - -- ;

- - et 0 ejii'-

When we talk of contracts, why are
we giving food catering contracts on
our international routes like Frank-
furt_London-Delhi and others? When-
ever there is a strike, we are taking
food fromy other people. It is terrible.
Please encourage Indians who are
- abroad, take recognized Indlan res-
*- taurants and get them to cater food
on your flights so that we become res-
ponsible. Collective responsibility and
Dublic aecountability come from us.

What is important today is that we
have failed in the airlines to carry the
original message that our hostesses
are our Ambassadors of the Air. No
longer do the personnel of our airlines
consider themselves as ambassadors
of our country, diplomats of gur coun~
try. We do take a lot of nonsense
sometimes, I agree, from airports both
Indian and foreign. The passengers
are not above board when i{ comes to
misbehaviour. I have seen passengers
dead drunk ang misbehaving with an
attractive hostess and the girl keeping
her lips sealed because her duty is at
stake. We also, as a people, have a
responsibility towards our girls who
are flying on these aircraft. I do
agree that we must maintain the¥
standards and the customer is always
right. But let us examine ourselves
honestly on this floor because, if we
cannot be honest on this floor we can-
not be honest anywhere else in the
world; we have no right to preach to
others. 'd L atie Hle B

Hence, when we examine this in-
dustry and its mhel'ent man.agenal
problems, we have got to bring it
under the wumbrella, I repeat, of
essential commodities and essential

services, and they cannot go on =

strike when they choose.
© e YO

There is another thing which is
often done for the convenience of the
airlines. I know this because 1 come
from an aviation backgroung and 'I
have also had many flying hours logg-
ed in with me ang I know what exact-
ly is done to suit the managemenf, our
airport authorities as well as the air-
port managers. A certain number of
seats must be left for allotment at
the discretion of the airport manager.
—~—there is no denying that—because
you never know because there may
be emerggencies like a death. a mar.
riage, a disabled passenger and in
such circumstances a seat is given at
the discretion of the airport manoger.
But, do you know that if you are will-
ing to pay in foreign exchange you
can get an Indian Airlines’ ticket? . §

n
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know that for a fact—T want to go
on record—becauise I made a passen~
ger pay in dollars to see if he would
get a ticket, because this accusation
was made at the Delhi airport. The
ticket was paid for in dollars, after-
wards the money was converted into
Indian rupees whereby the exchange
was got, and whoever the persons res-
ponsible pocketed it. These loopholes
need to be plugged. We are not going
to sell our nation and our hospitality
for a few dollars more. 'This is where
the breakdown of the system starts
where a man who has the authority
and some discretion in his hand is
misutilizing it (Time Bel] rings)
... Sir, please, With due respect, Y am
v ‘winding up.

¥

Thl.'.!‘,r is where the corruption starts.
It is not just corruption in terms of
money. It is the corruption of the
morality of ours as a fabric, as a na-
tion, as a people that we lack the in-
herent sense of responsibility that we
have to discharge. Then that goes
with the Union Home WMinister also.
When he is to meet the Prime Minis-
ter and when he is late, I am: sure the
Prime Minister is going to accommo-
. date him. They have other methods
of communication like Fax telephone
and telex. But, for the Home Minis_
ter to delay a flight inordinately and,
worse still, in collusion with the staff
who go on telling the passengers that
there is a technical snag, what does
it mean? In view of what has hap-
pened recently where our aircraft
have been nose-diving, where our
nose-wheels are caving in, where our
landing gear does not lock, where the
hydraulic systems fail ang the bagg-
age does not come out, where vou
have no instrumental landing systems,
where you have no night_landing faci-
lities, where your hotels are in a
dilapidated condition and where vour
airlines staff are insolent, arrogant
and indifferent to the passengers
plight, in such circumstances, for the
crew to say that it is a technical
snag, is it proper? I ask you: please
define  “technical snag.” I do not
understand “technical snag” when the
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aircraft has landed last night, .and i§
is going to take off this morning. That
means that the ground crew have not
done the A check, the B check and
the C check on the aircraft. Is that
a technical snag? You cannot add to
fear of the passenger who is flying
because he has to, not because he
wants to. Nobody wants to spend mo-
ney on air travel, additional money
on air fravel. It is hard-earned mo-
ney. Saying that there is a technical
snag, we are delayed for one hour,
two hours, seven hours. You are
creating inherent insecurity in your
passengers. That is why yodr passen~
ger_flying figures do not mafich the
amount you have invested in it, and
it becomes a non-commercial, non-
viable airline. As it has been admitt-
ed by some of the reports in the Press,
you have your system which says that
your crew can fly, your staff can fly as
one of the perks whereby you have
three passengers in your internation-
al flights, and the rest are all your
regular crew and staff. They are all
flying in first class. I agree, perks
are important. Then what happens?
You try to update the system. You
say that it is a free ticket. What about
the food?

Lo

What about the liquor, alcohol that
is consumed on board? Who is paying
for that? How much is it costing wus
to iy all these people who are on
their perks? We have to nave a rea.
listic picture. We have to reorganise
the sysfem.

If they are going fo blackmail us
and hold the country to ransom by
going on strike, I have no sympathy,
and T will extend full support to the
Minister under any circumstances
both as a Member of Parliament and
as a Member of the International Air-
ports Authority of India. If he will
give me a licence and authorisation
and identification whereby the air-
ports can recognise me, wherever 1Y
fly in the world I am gzoing to con-
duct on-the_spot inspection angq I
will give vou the data back. There I8
no action going to be taken on the
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spot. But surely you must get your
feedback. 1 support you in your e€n-
deavour of trying to improve the non-
existing facilities,

Thank vou. -. . ;- -y
SHR1 VISHWA BANDHU GUPTA
(Delhi): Mr. Vice_.Chairman, Sir, I
have listened very carefully to my
colleagues, and I think if it could be
summed up in an Urdu couplet, it
would be as follows: st g
EX T TFW wAR AEE AT
o Ejﬁ' )
Wi WA AEE ;495 § g
@ 2 & qAW mowr 1 A 3w 7
Sir, fo sum up like this, it might
be unfair,
wt fazg @y WAt ;o g
FEINT AT FT ¥ FgAr  #%
gy &0
SHRI GHULAM RASOOL MATTO:
In Urdu it will be;

I am already drowned;

I want you slso to be drowned.

SHRI VISHWA BANDHU GUPTA:

I will do that, Sir.

Sir, to sum up like this in an
Urdu couplet the performance of the
Indian Airlines andq the Air India
might be slightly unfair,

However, the crucial point is that
when we are dealing with these Air-
lines, we are not dealing with runn-
ing bullock-carts or trucks on the
road. We are dealing with the core
sector of our economy. Sir, it seems
to me that this particular aspect has
been lost sight of by the Govern_
ment, by the Ministny and perhaps
by those who are running the Air-
lines. To my mind, an airline, such
a large airline, such a great airline
which was a great airline also in the
whole world, needs to have constant
renovation, imagination and action as
far as its future and present growth
is concerned,

{RAJYA SABHA]
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Sir, we are living in a fast moving
world. All the airlines that we see,
give exiremely efficient service, get the
passengers from A to B, get the repu-
tation of being very polite, ang it
seems that all these things are lacking
in our Airlines. At least that is the
view that has been given by my col-
leagues on the floor of the House.

Sir, T would like: you, however, to
take a look at another aspect of our
operation. Sir, we are flying some-
thing like a crore of passengers a
year. The whole world, perhaps, flies
only 10 crore passengers a year, My
colleague, Mr. Vishvijit Singh gave
figures and facts ahout how we are
using to the maximum advantage the
aircraft that we have. How short we
are of the aircraft? The question is
within the limitations of the aircraft
and the availability of the infrastruc-
ture that we have, are we doing a
good job? How do you judge an air-
line? Does the airline get you from
A to B when you want to g0, say, to
Caleutta or to Bombay? Will it take
You there in safety?, Will it have po-
lite staff to talk to you? Will you got
re-confirmation of tickets on time?
These aspects, T am afraid, need very
careful examination by the hon. Min-
ister and the people who are running
the Airlines to gee that the publi¢ is
satisfied. It is true we are flogging
our aircratt. Perhaps beyond a parti_
cular point they should not be used.
I will give you an example. As far gs
using an aircraft for a long time g
long as it is within the safety limits
is concerneq it is all right. As long
as the rules of the DGCA are carried
out, the regular checks are carried
out, the mandatory corrections are
made, aircraft will fly. However, time
is required for those things. Ts suffi-
cient time being given to the trained
staff and are they in shape to main-
tain the aircraft for full safety stand-
ards? Now let ys come to the pilofs.
Some of the pilotg will say all right,
“I will fly from A to B and get you
there. This is the price.” But if they
want to increase their wages, they will
come hack ang tell you, “Sir, we are
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over-tired. We do not want to follow
this particular thing; we have to work
to rule” and so on. But if they are
paid ihe same safety standards can
be ignored. This is another aspect
which the hon. Minister has to look
into. Where is it that the problem
actually exists? I feel among many
of the other areas,one area in which
the problem exists is the top staff, the
top management and the Government
must inspire ail the people employed
in the Airlines to work in national
interest to be a giver to the economy
of the country. I '‘was flying in the
American Airlines. They could not
give me a ticket, but I went to the
United Airlines on the next counter.
They asked why I was not flying on
the American Airlines, I said: “I have
come to your counter. Will you give
me a ticket?” The ticket belonged to
the American Airlines. Do you know
what the lady said? “So, you want to
fly in the best Airlines.”” That mesans
the United Airlines, not the American
Airlines. So, there is an element of
quality and competitiveness. I think
one of the things that has gone wrong
in our country is that there is no
competition at all. If you had given,
let us say, contract of running the
Indian Airlines and Air India prebab_
ly to the Jaipur Golden , who are
running very efficiently the truck
services, you will probably find that
the Airlines might be run more
smoothly and efficiently. The salaries
of our staff and pilots are in a way
comparable to the world standards. It
is true that the pilots are looking else-
where to improve their conditions.
Without comparing their salaries with
the salaries of pilots in the USA and
other countries, I amu told on the
whole their salaries are fairly com-
parable. However, thig is again a
matter which the hon. Minister should
look into in advance rather than at a
time when the problem actually arises.
I think it is very important that the
pilots as well as the staff on the
. ground are fully satisfied to work in
an efficient manner and try to congi-
der the airlines as a national airlines,
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of their own. Sir, I agree with one
of my colleagues, Air India lacks the
Indian touch. I think, it lacks the
Indian touch in the service. It lacks
the Indian touch, perhaps, even from
advertising angle in building up the
image. Today the image of Air
India has slipped several numbers.
Mr. Vice_Chairman, Sir, I am not
going to take too much time but you
will kindly note that people fly by an
airline when you have a good image
of the airline. I think a great deal
more needs to be done in improving
our approach to advertising throughe
out the world in order to attract more
tourists.

Regarding the question of funds, I
think, several hon. Members have re-
ferred to it. How do we buy aircraft?
Where do we get the money? The Gov-
ernment is not going to give much
money to buy aircraft. Can we raise
the money from the Airlines t{hem-
selves? Most of the airlines around
the world have built up their staff
and expanded by having an enlarged
operation for tourism. I would like -
the hon. Minister who is looking after
both the Ministries to kindly give high
priority to tourismw Now, tourism is
one area, from which he can earn
cufficient money to buy as manv ai.
craft as he would like. Can it be
given the priority and the impo:tance
that it deserves in our great country?
I think India is probably one of the
few countries in the worid where
tourism can be the largest. But bas
care heen taken of this problem to
integrate the operation of the Indian
Airlines and Air India as an embodi-
ment of tourism for India?

Sir, let us take a small example, ‘I
will give an example, let us say,
flights operating out of Kerala to the
Gulf. They are cancelled without any
notice. They are cancelled in a row.
People who are {ravelling from XKe-
rala to the Gult are generally work-
ing there and they are earning foreign
exchange for us.

SHRI JAGESH DESAIL: That is the
only route. s L

1
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[The Vice-Chairman (Shri B. Satya-
narayah Reddy in the Chair] -

SHRI VISHWA BANDHU c:UﬁT :
But the flights are cancelled. So 1
think this is one area which the Min-
ister may kindly look into for improv-
ing the operation of the flights from
Kerala to the Gulf.

Short Diipliftoh

¢ T
h

Sir, I would like to know from the
hon. Minister, what has happened to
the air-taxi programme. This could
have eased some of the tensions re-
feferred to by my colleagues. If they
could not go by regular airlines, they
can go by air-taxi. What has happen-

ed to the air-taxi? Are we doing
something about it? May I know
from the Minister whether people

have approached you? Are you giving
them licences? Are they likely to
get or are we going to be without air-
taxi in this country?

Sir, T mentioned about the sense of
competition or an element of cempe-
tition. In Europe and particularly in
America they have even an incentive
plan for frequently travelling passens
gers, meaning, that they woulq give
a bonus to the people who travel by
the same airline. Of course, t{his does
not exist in this country. We have
perforce to travel either by Air India
or Indian Airlines. But thev are try-
ing to build in such a way that if you
travel a million miles, you will get
hundred thousand or thousand miles
free travel so that you teel attached
to that particular airline. You feel
that the service in that particular air-
line is very good. You know, Sir, that
there are so many good airlines in
the US.A. for the same route and
you still have efficient service ang it
they are not good, if the staff was
not polite, if they could not get the
treatment they wanted, it they could
not get the endorsement that they
wanted, certainly, they would go out
of business within no time., -~ --; ..

I would Jike to suggest that the
Hon. Minister may kindly see that
there is inspiration among the staff so
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that they know {hat they are per-
forming a very, very important part
of national service by running the
airlines efficiently. e may kindly
look into it and find ways and means
by which the ‘whole image of the
couniry goes up. Sir, he has to buy
more aircraft. ‘He has to find the
money. Even 1 am of this view, If
he goes to the public in order to ime
prove the service, probably, he could
find the money. I do not know what
the restraints are on that. You would
remember Mr. Vice-Chairman, Sir,
that the Mahanagar Telephone Pari-
shad has fried to raise money from
the public and they have succeeder.
Su why not Air India and the Indian
Airlines find funds from the public?
People want service and people want
to go from: point A to point B safely,
efficiently and want to have 2 pnlite
service. They will be willing to vay
for it. So I would request the , hon,
Minister to look into the matter of
trying to raise funds in this direction.
byt above all to try and build an
image of Air India and the Indian
Airlines to serve the people in India
and abroad. - -,

sy 70 watw Vg (fagrz) . 2o-
gareas oY, fagdr I #r=sy ¥,
& =3 SgTar qff FmAr s §
Frfam wem fF TR awy T o
a7 | mw@ras fwat arfagt i
faadt ard &7 &, Ig¥ TRT & wrow
FaR T AE FTIAT I~ F HIW
Fr 78, gfew It F oAmow F IR
¥ o Y § A O o E,Onn
am‘:%-araf gaa On wt &, =gw
a1 &, T a’ﬂ’ri e W &7
e FT AT 2, gEH R ¥ 74l
g FguaT gE ¥ )

Hr w1 ogm wor g, zteeR
grEsmT, s wgeEfeur  mie
gfeas watArew &, 39 & deamt
Ay weadr &, o Sy 7, Tawr
ST ¥ € J 0F B, W< 97
g mm&-—-’r fafrara ag F

saEady e fafrag A w fv
frara %Farz FT oF Al Ja=-
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FWEF, T T IF 9T FeFA FG-
FIETET T qHfr qi 1 gHAT F AT
Fysrier wiTa 3g g A i e
A 9FIT AT FFAT 9T AL THRT
fraaer 61 f ga'«::rrq T g,
gaw fAc 3F gy 9T wdqq fFA0
Y, 3TF AT 9T @9 Hr AQ
W A T §, TaEw Fw fHA
oy, T AEA TEATE A, SR
T fEar wrg | & A o SR
oAt Y @t e oEr e
grT, 3 SH 9T g9 W A% 4
fF 72 Tewg ¥4l g

A gAR @ g T Wwifg-
faedt aft & # ggQ & "Iy IU
FT § A a8 &fF guwAy @A
AGTAl & ATHT & ga@T qAT
T TET R | AEEr | .-

TF QATAATT qIEq . gat‘r Fq7

L

St Uw qagw fag . 9gq T
& gawd gar &, oy & g R
AT 3 ) 9T FT WY §FY AW
ATHT a‘rerr g, Ta¥ Fm TE@ fagr
AT E ) SH AT ¥ gErw § )
ArgAT, ST WA FfAn T AR FT
grar 3, T TA%uT g § )

SqFATETR (A Fo  AAATIIYW
~TEE) . weF e frwe § ) A
NG ¥H9 T Ffgw ) e

St U wav T fag . T wen LY
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& A ITF HIT AT A A m%\’
I FAAA @ T FAR g AR
Tamafy %, g3 TOAt A
gl T AW | T WA a1 fF
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927 T FW 2 [T W W@
9T 3T I H T F AT AT
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Efstﬁ TATATRH % amﬁ
quﬂv > ma :ra | FEFAUT F
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/s fay ER FTET @@ W
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YT F ZAWT £ M T I &
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g ATHT gIeqt 7 g, weT Y
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W, @ sfag A - L Y
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SHRI V, NARAYANASAMY:
<herry): How is it relevant?

ot . waaw fag : 5% fdarg
2| T fodw a7 o fF qum
FT qiET FAwg AN g wgrS
T A A g, ¥ fads gar
oI 3qF g AT A1 wgfaer
g & | zalm gw Awiw =
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gfaae 9 sgq €1 g g W
EICI T Gl T S
AW FAR-T FUS  TAT @A
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feved AT =T | WIT SAF ([@C AAHY
THT Her TR HIT § 120 fox aremr
TET WA AT I FT [A DG FAT ?
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TrAIWETE (A F. AT
@) : owrrwr wwa 15 fafre
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| sy am gave f7g . ux fafe,
FUET Fro FJAT §, AT T WY
a5 FEAl g |
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TE A FgaT w18 &, I§ AT 9RA
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gAr sweer  frear g, dfew gar
TH W Fyewr e § ufer
faoar 8 1+ § =gar g5 =8 Rar
ST | WE O FT TR GHATEE TET
feeslt &ozar €W g0 w@wer  ar
Taifgds @, ST vE AT WF 9
T qg ST, FIfE [ qr Anee
afst qear ¥W T 3 G
¥ ot Are afew # oegmear #y
S | W3 AW &7 HEeqr A
g ¥ w3 I HETENE T
qedr & T8 § FAFAI,  AAAR
FAFAT § AR dHod  H1 &FAT
qedl £, FELAT @ {ET g ;A
9ear & | ey & s e st
q arzz @fewr &0 sugwar #) ST
WY oWE F B A0 AR W A
g & GATT  9TAI FET YD
FAFAT S | oL

SHRI BIR BIADRA PRATAP
SINGH. Sir, we have entered the
jet era and our passengers need more
services and our traffic is growing
faster. We are g fast developing
nation, So, my first question to the
honourable Minister is this; You
are runmng a commercial institytion
and you have Dbrought in business
people, commercial people, and  we
thought that they would make finan-
cial resources for these institutions.
But if we had to depend only on
budgetary allocation, what is  the
point ip bringing in these non-com-
mitted people to these institutions and
why should we have faced so much
criticism by bringing in these people?

The second question that I would
like to ask is this: what is your pro-
curement policy or aircraft acquisition
policy? The only information that
has been given from our side and
rightly so is that the number of air-
craft is tgp small, the pressure is
keavy, the coverage is too big and the
machineg are very old, 1 would like
to ask now, when these business ex-
perts have come since the last three
or four years, what contribution
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have they made and wnat have toey
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done with generation or theix own
funds. After all, these tw»o mstitu-
tiony are maiking profits, How much

hag heer, carmarkeq each year ~ut of
tnes, prohts towards capital nvest-
ment? If 1 spite of making profits
they do not make any provision each
year for capital investment, then
what type of businessmen or com-
mercial experts are they? A  good
management policy demands that
this should be done. I am saying
this becayse, after fifteen years, we
wil] have to face a mounting expen-
diture on new acquisitions because we
will have tp purchase a lot of new
aircraft. Hardly a few have come.
Now, 3 good management policy re-
quires that money should be kept for
what you have to buy, But that was
not done in the case of both Air-India
and Indian Airlines, Money was not
earmarked and the expenditure on
account of capital investment has
been overlocked. In that case, I am
s0ITy to say, this is very bad manage-
ment, very inefficient management,
ang these people are not commercial
experts, Now, there is the wors:
thing now and it is this that we read
everyday in the papers that they are
fighting amongst themselves, The re-
sult of their fight, which is sop much
telling on our institutions, is that jt is
leading to frequent strikes and gus-
Pension. of services,

Another point that I would like to
touch upon is that we have kept such
a low fare structure that it looks as
if it is done for popularity, I say
this because, if you buy a ticket in
Germany, then the fare woulg be
equal to thirty-five thousand rupees
whereas, if you buy a ticket in
India, it will be 40 per cent legs and
it will be hardly twenty thousand
rupees.

., [The Deputy Chatman in the Chair]

1 was comparing, Madam, the in-

terpational airlines and ouy airlines.
REREERY. TR IRTY)) sofie  iow el o
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In forelgn  coantries, the per-kilo-
metre expenditure is Rs, 1.50 where-
as, in Inaia, we are so generous that
we are charging 2nly one rupee per
kilometre” This generosit] it at whose
cost? Al the cost of those who cop-
tribute to the national exchequer, not
the capitalists who ordinarily con-
tribute two per cent towards Income-
tax, eight per cent towards ex-
cise duty and customs duty and the
entire nationa] share to the national
economy is being contributed by
small savings ip this country. Now,
my Precise question is, who is made
to bear this burden of expenditure by
this low fare gtructure. Is it simply
to get popularity and, if not, they are
boung to get ruined,

- 5
There is another factor, Our Air-
lines have to fly more than 10 diffe-
rent types of aircraft, Therefore, we
have to maintain an incur expendi-
ture on maintenance, because...

gaawafs . ne s, Afew

SHRI BIR BHADRA
SINGH: How can I?

PRATAP

THE DEPUTY CHAIRMAN: The
Minister is listening.

SHRI BIR BHADRA  PRATAP

SINGH: I am not speaking to the
Minister. I am speaking to you,
THE DEPUTY CHAIRMAN: You
speak through me, not to me, (In-
terruptions)
SHRI BIR BHADRA PRATAP

SINGH: Now, I am glad that you are
listening to me

Maintenance ig one of the main pro-
blems that has come in this debate.
Now, there is 5 need to reduce the
multiplicity of aircrafts, Unless and
unti) we do that this is the rarest
example in India that with such low
cost. ..

S1aEY SO s
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I am having my "radar contro!
over you. Don't worry,

SHRI BIR BHADRA PRATAP
SINGH: In this House we dy not
address Members, We addresg the

Crair §Yv £9¢ & 7 g&W % aTqq § 41
®BURY  Sixteen  airports are over-
flown by the pilots pecause they are
still :il-equipped. Many airports are
s.iil not having modern landing faci-
lities, I give you an example, When
I went to European countries, there
is winter in most part of the year
but fog is not a problem, During fog
they land there, But in India where
fog is only for a limited period of
time flights are delayed in the absence
of proper landing facilities. Now,
this is one problem, Only this Sun-
day I was from Varanpasi to Delhi
Then, at Khujarahy the flight by
passed, and at Agra they said it is not
sure whether they would be 3ble to
lang at Agra or not. Now this is the
situation of communications aircraft,
the jet aircrafts and the ground faeili-
ties. Now, this is the type of situation
which we are working at present.
Madam, may I very respectfully sub-
mit that a statement was going on
between the pilots and the manage-

ment? There is overtime ang  the
pilots get exhausted, Landing

7 p. M. facilities are extremely poor.
’ (Time  Bell rings) Since
you have rung the beli,

1 will sk two questions and con-

civde. = -

B T e Y T.

Madam, Varanasj g well known for

internationol tourist traffic. It gives
us a lot of foreign exchange. The air-
craft are fully packed, But the

services have been curtailed except
on One or two days. The flight Nos,
are 407 and 408, Even the Minister’s
P.A. one day trieq to get 5 seat for
me. But he failed, Booking was full
for 5 week, When there is so much
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of traffic on a route and when it is
cuntributing s0 much or foreigpy ex-
change, I don’t understand why the
services are being cut every day, I
a0 not want 1o go 1ntg olher grie-
vances. This is one of the best routes,
You look at any plane and lgok at
the number of people who are travel-
Ling. 1 will cut snort gnd  speak
about Varanasi only this much,

I have always wondered as .0 why
we are negleciing Northern India for
iue purpose Of air traffic, Except
Calcurta, there is ne iniernational
awrport, 1 have made a suggestion
lulle ang again that you can construct
an luvernationa)] airport in North
India without investing g single pie.
You can gvoid g lot of troubles. There
are two esitablishments, pope at Luc-
know ang the other at Kanpyr and
the gistance is only 70 kilometres in
between the two, The passengers
have to go 22 kilometres f{rom this
side arnd 22 kilometres from the oth-r
side, So, there are only 26 kilometres
more, You can dispense with two
airports and utilise the facilities
available gt the two airports and also
use theiy ggsets. Yoy can construct
an international airport somewhere in
the middle without spending a single
pie from your pocket. You will get
the benefit of getting two establish-
ments ang the landing facilities at
two places, You can avoid a lot of
inconvenience Passengers would
also be happy and we will grow in
our contact with the international
world.

Now I come to my last point.
ajrcraft gre meant for rich people,
wealthy people, They are also neces-
sary. What gbout the poorer sections
who contribute so much? By charg-
ing one rupee per kilometre, you
actually put a burden on the poorer

The

sections of the country, What are
yvou thinking of doing about it?
There are two problems. You have

to make a provision for the far-flung
and interior areas of the country,
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[Shri Bir Bhadra Pratap Singh]

There is one planning which I have
very much appreciated, In each
district, you will provide landing
facilities at least for Vayudoot ser-
vices, This is 5 step ahead going
more towards the far-flung areas and
connecting district headquarters galso,
Madam, I respectfully submit that our
mode must change. We must get a
rural slant. If we are all the time
only concentrating on big cities, to-
wards solving their problems and so
on and so forth, then the major thrust
of our policy will be missing, I
have many points to make. But I
have promised you and, therefore, 1
must conclude,

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Madam
Deputy Chairman, perhapg it bears
mention that this particular  Short
Duration Discussion, though concerns
a very vital matter, is not, at the
sama time, a matter which concerns
the common man or the man in the
street pecause he is unable to go any-
where near the aircraft except when
there is some helicopter landing some-
where or when an aircraft crashes.
This is an issue with which Par-
liament. both the Houses, have been
very much concerned during this
winter session. The problem on the
one side is of reported mismanage-
ment of the airlines or the lack of
proper management of the zirlines,
meaning Air India and the Indian
Airlines. There is another aspect
which concerns the employees of the
airlines, both Air India and the Indian
Airlines, regarding their lack of po-
liteness, their misbehavour or things
like that. There 1is a third aspect.
That is the question of safety and se-
curity in air journey. Particularly
hecause of the air crashes, this issue
figured very prominently in tempes-
tuous discussions in both the Houses
of Parlianment. Now. to me. it seems
that the object of this discussion is
to ensure that both Air India and the

[RAJYA SABHA]
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Indian Airlines are guided properly,
the problem of human relations is
solved, and at the same time the secu-
rity rating of both the airlines im-
proved considerably. My previous
speaker referred to a particular sort
of movement resorted to by a section
of the airlines pilots or, perhaps, all
of them. They are skipping certain
airports on the allegation that those
are not equipped with proper machi-
nery, proper landing facilities and
other mechanical facilities. The Min-
ister definitely will have to answer
that question. I do not know but the
hon. Member, Shri Vishvjit Singh
gave out figures that the Indian Air-
lines is very much over-staffed, that
their employees may be distributed
amongst other airlines which are com-
ing up under the patronage of the
Government of India. If it is really
a fact that it is very mueh over-
staffed, then these trained personnel,
skilled persons may very weall be
shifted to another coming-up airlines,

by giving all protections resarding

their service conditions. No doubt

about that. But first it has to be gone
into whether it is at all a fact. And
again. if we want to vent our anger
on the employees. on the crew mem-
bers, on the pilots, on the mainten-
ance staff without going into the con-
ditions in which they work. this wilt
be a very one-sided approach. There-
fore. we must take into account the
conditions under which they have to
work. What are the wavys to improve
those working conditions? Tt must be
remembered that without the willing
participation of the workers, it is not
possible to run anv system effective-
ly. T request the Minister kindly to
tell why after trying bv a section of
the employees. a wage agreement was
signed with  them. and it was not
signed earlier. This thing voint= out
that everything is not well with the -
air management. And it is necessary
to streamline the management, tn trv
to make it very imaginative. and
make it feel that by ensuring the
willing co-operation of the workers of
different categories, including pilots
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and those who handle cargo, with the
willing co-operation of all of them we
can improve the functioning of the
Airlines to a considerable extent.
Thank you, Madam.

TEy e

Wt g fag wgqatfear
ITFATIT WFIRAT, TAAT IT H1F 9T
AT F fag g ) gw @ 3
AL 9 F T FT W § oA
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IFIHl ¥ ATy fga o1 werw
frFelt a1 T9F @Y TaErE ¥
T T A1 F @R ¥TA ¥ fAgwAr
LT & T30 QT AU, AL AT € 3w
@

I gagwiafy : gafaw oo T
¥ A g
e b

A avesis Ty swgaatfear:
g 7% 7 @r &, ong § gw o
AT AT FQ@ ¥ | TF AT TS
gAX gaiw ¥ gar w@r v 1 4R
q gy Far fage &1 g 1 Afww
9FF #F WAT AW FT MAF TH
WAT TAT FQT 47 | a IQET 7
QU a1 W M7 F@r A1 fF oo
qg A0El & fag v 9T d@r  ar
g FRIT T qor 7 FAEfaT g
ar AF-FFaEfeay gr) Sasr aug #
cqA wd o) T A ¥ 9 A
o Fay qut f5 & ¥ Fo Fgdt
R 99 7, P R
AT FqIA-gST @EE I AE [qa
| W) Sey wAe fen S o
T @Y mw ¥, T W ogar &Y
wiad | gEr g ] ifear sk
sfeqq waT ArgeT ¥ dagg A1 g
W FWY TIT AT AT W & A w
IgT AT @ @ 21 a5 F1 feafa
eI A g ¥ Bfem ® 12
It qBr o1x fF gIZ 489 TE
freaer ast w7 @' & a1 sare e

fF gw «m A% ar wgafAw
FT, I 4 IF IO Afqy a1 9T
¥ fpay § ugy qo Wifsw | geg
| qF FT FAW AMF BT AT
N F2r wrar § fF 0820 AW <
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TAEE WS | T 48 q@T S §
ffFagmag ergm g a1 & &
Sl A g s A ¢
A feafy qg g & fF gag 7
IF T FATIE I8 10 94 Wi g )
q FT F qA-fBT FT a1 4 7
TEFT TFAHIRS € g § A 4%
9T Agr grar & 1w IEMaT 9
T TE | ?

Fr  AEAT ggeat ¥ #oA-
HoT WE S 80§ wmwr sard
qeqT 32T FT qHE ARG FIAT
AT § M TAX WA T@gFLT ATG-
fead JFET & A fgarr =gar
g1 W1 garge fedr § FA@wT TEET
qgATEr & TEF A< # g W@ @
srar & fF fewger fag Sq |
Fq1 g1 fasit P agr & 8 42 #v
FTT FI AT &1 FGT G SHT A A
famdt &1 g8 a® #1E 419 7@ fear
AT g+ W IMQ AqT 4T AGLA
FAT gWF 39 q@ ¥ AT oATT
T@r WAl WfFq | a7 arw Ag T
s & fF daad w1 F wafEr
gadr wfEr §1 gaqE), AW q
Hor @A & a1 qer qar  wEt
w1 W E, ¥ avE wd g § oI
g ¥ WM ¥ HEHT § AT WA
wr® ¥ o agag g fw aad fafem
gfaqma fawm Fr ot faeRardr wwdr
&1 ged qdwd, ure A Wit
% HEET ® A g@A g W 50
fare F1 FArzE ¥ HIAIER HW
F A BT ;I AIY 9T { IO
& zo gy ¥ gg v *AT FEAT
g fF wa ot uArserie &7 9 §
& g8 Fg arar & B AR -
witnT 98 & 1 g TIEHT AT FHE-
F9T FS N @A & AT & W
FHANT FIE F BET § FTHR A
Qar &1 Afew, A qF AT FAAES
fir Tae gfear it sfeqs qaT arw
F B UITRTE FW AT & &
YT TFwAAR %‘r; g; e i
feamd w4 g § LI
gz =5 HWax 7% 47 &) W
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Safe W7 GIFITET 18 [gear A€ &1
9 u& qar4 fHar 91 M gerar &
gfeg TaT WTgq T 4T {41 &
gafqw aF § F9-577 Jraw g Iqq
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TqT grET w1 FAT AW F T |
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gn 3feaT Tax AW ¥ Ag w@N
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Safeg & g1 & A9 T AL
o T A AT we 9w g §
T ¥ FEARA AT AT_TF
qfsasg aqE FIATTT & fAF ST &7
AP @ £ TAT ¥ SFT QTR
fgg Y FgT @ | Fgv @ f*
sgeaTfagT S F4T av@ g wE |
& w1 fv fean sqwm et §,
ux qfeas g9 w1 AW F fa¥
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geawinfa : g ara qRET 9T A
A grir | S ga‘r% RIS g R
g 9aqa F41 ggvd g | ag &l
gfeaa awvaar agr & |

*SHRI THOMASs KUTHIRAVAT-
TOM (Kerala): Madam  Deputy
Chairman, there has been a good and
useful discussion here today on the
working of the Indian Airlines and
the Air India. I hope this discussion
will certainly open the eyes of the
concerned authorities. For fear of
repetition I think it will not be pro-
per for me to mention those points
which have already been cqvered by
my predecessors here. I am leaving
cut all those matters regarding the
obsolete aircraft and the deficiencies
of the airports. T just want to bring
only one thing to the notice of the
Hon’ble Minister. There 1is a consi-
derable section of people who travel
to the Gulf countiries, especially those
who go to the Gulf from Kerala. 1
hope due consideration will be given
to their problems. Their problems
are many. They have to travel to
Bombay and then proceed to the Gulf.
On the other hand, if they have direct
travel facilities from Trivandrum
itself it would be a great boon to
them, We have to consider the huge
loss and great inconvenience suffered
by them on account of their journey
through Bombay. If we look at the
figures for the last three vears we
can see that the earnings have dwind-
led during this period. The profit has
been steadily decreasing during the
last three years. But the charces are
ever increasing. T fail to understand
why such harshness is being shown
to Malayalies travelling to the Gulf.
They have to wait for their air ticket
for davs together. When thev come to
catch the flight they are told that the
pilot is i1l and the flight is cancelled.
The lodeing facilities and the food
given to them during this veriod are
invariably very poor. Thev are being
put up in rooms available for just 20

*Hnglish  translation of ti1e originat

speech in Malayalam.
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or 30 Rupees and have to put up with
any food supplied to them. When they
finally reach their destination, many
people often lose their jobs for re-
turning late to join their duty. Please
think of it. Do we not have any res-
ponsibility in their plight? Do they not
deserve better? Most of these people
do not belong to rich families. There-
fore I earnestly appeal to the Govern-
ment to give proper attention to their
problems.
| el [

Now I want to say a word

about the working of the Indian
Airlines. Yesterday I alongwith
three other M.Ps. three Mem-

bers of the Rajya Sabha and one
Member of the Lok Sabha—wanted to
catch our flight from Cochin to Delhi.
We ‘were told that the 1.25 P.M. Cochin-
Goa flight would depart at 5 P.M. But
as there are no night take off or land-
ing facilities there, the flight was
ultimately cancelled. How much loss
and inconvenience we had to put up
with. How much loss the Indian Air
lines suffered. This sort of neglect on
the part of the Airlines has
to be removed at any cost
I am happy to note that a very
usefu] discussion has taken place here
today to see how we can try to solve
these problems. Madam, I do not want
to take more time of the House. I hope
and pray that we will be able to find
satisfactory solutions to these problems
and with these words I conclude,

Thank you Madam. % @ ™" =
y

Igawafa LAz CO i
Fardy Y, AT T qEGET F A¥
ariza &, ag am afsam anifs
TaF FR TF fam A W )

The Finance Minister has to reply.
You may please sit down whether the
Minister is replying or not. The other
Minister will reply. Please take your
seatl.

:z‘+ ’ Ay

st REeAT mﬂa AT ('ﬁl’t
wRw) o wggwr e FedT
grgar, wedr fogw @™ gw arfey
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SHRI GHULAM RASOOL MATTO:
Madam Deputy Chairman, 1 have
been put at the fag end of this
debate. Madam, I view this problem
of I[mdian Airlines and Air-India with
a sense of sympathy and understand-
ing. A lot of invectives have been
showered on the Minister and the
Ministry but and their difficulties have
not been appreciated. I was in Jeddah
when my son-in_law who is there told
me that in Saudi Arabia alone which
is a small country they had 250 aero-
planes, catering to ecivil airlines only.

Mr. Vishviit Singh said that we
have only 50 planes. It reminds me
of an anecdote of Kashmir., In Kash-
miri we call it khosakhen. The story
is about 100 years old and it is said
that it really happened The story
goes like this: There was a group of
artisans in Kashmir, a very humorous
type of people, working on the shawls,
doing embroidery, etc. They were a
hundreq in number. One of the head-
men came and told these artisans, “I
shall have 100 dishes of food prepared
and 100 people should consume it. If
100 of you could consume all the 100
dishes, I shall give you Rs. 100. Are
you prepared?” They were wondering
how it would be possible for 100
people to consume 100 plate; of food
berause one plate of food was quite
enough for four or six people. But one
man stood up and said, “Yes, I will
prove that it could be done, but you
will have to do as I tell yau. Place
all the 100 dishes in a room adjacent
to where all these 100 people would
be sitting and send the dishes one by
one.” It was agreed to. As one digh
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was brought into the room, he asked
all the 100 men to pounce on the
plate and devour the food. In no time
they finished the piateful of food. This
was repeated as dish afler dish arriv.
ed in the room, with the result that
they consumed all the 100 dishes and
still they felt ag if they had not ealen
anything. Similarly, the demand on
our internal flights is so much with so
less planes available that we cannot
satisfy anyone. I amy not going into
the details because a lot of things
have been discussed. I only want to
ask the honourable Minister: What
perspective planning have you got? I
think he has got none. On the basis
of the information conveyed by Mr.
Vishvjit Singh, daily we are having
28,000 passengers. For one month it
comes to 840,000 passengers and for
one year it works out to 1,00,80,000
passengers to be flown. What has he
got for the expansion in this in the
years to come? Right now he is
handicapped. What has he got to tell
us for the future? Madam, I have
only two suggestions to offer. The
honourable Finance Minister is here
and he will help Mr. Shivraj Patil in
that respect.

DR. YELAMANCHILI SIVAJIT
(Andhra Pradesh): By releasing funds.

SHRI GHULAM RASOOL MATTO:
There is no question of funds. There
are no funds available at the present
moment. Whoever thought about
these projects and these transport
problems at the time of Jawaharlal
Nehru had ignored this section. We
had thonght about having motor cars

of our own, we had thought about
having mopeds or scooters of our
own, but did we think of having
planes of our own? They say that

they have the Hindustan Aeronautics.
It is a small concern which is not able
to cater even to the Dorniers and such-
small other things. My suggestion is
that the Minister, and the honourable -
Finance Minister. should clear a pro-
jeet for collaboration with either Air-
bus or Boeing or Aeroflot. which are-
the three major companies in the--
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world, for manufacturing in our own
country, on a collaboration basis, at
least 50 aircraft per year. If thig is
done we will be able to solve the
‘problem and this perspective planning
can solve our long-range problem. This
is my suggestion No. 1. --

My suggestion No. 2 is with regard
to the chronic shortage of planes for
our domestic traffic. While the Minis_
ter was replying to my question the
other day, he stated that he was
thinking of getling on lease some 2ir-
craft. He has got to think of a crash
programme for getting aircraft on
lease now that he js facing the prob-
lem. You should have a crash pro-
gramme. 1 would like to know what
type of planes he has in hig mind for
getting on lease,

e R S I

Now I would conclude after saying
two or three things about Kashmir.
Madam, you know that in Kashmir
the road has also been blocked even.
In August and September we had
to get three Airbuses and still people
were waiting for two months to get a
ticket. The only way this problem in
Kashmir can be solved is to have a
‘Boeing stationeg either at Srinagar
or Jammu, which can carry passen-
gers to and from Jammu and Srinagar
and may be used upto Delhi alsg in
case of need. It is only when a Boeing
aircraft is stationed in Jammu that
the problem of Jammu ang Kashmir
can he solved.

My last point is with regard to the
amenitfies of the Srinagar Airport. The
winter season has started. The other
day when T went there, it was rain_
Ing. Madam Deputy Chairman, hund-
reds of people were waiting outside
in rain because there was no shelter.
T had even suggesteq to them to have
shamianas or something like that so
—that people who cannot be allowed to
go in, can take shelter under that. The
“Minister had assureq that *here would

[RAJYA SABHA ]
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be some construction so that the peo-
ple can get some shelter. This is not
being done.

Lastly, there are mno trollies at the
Srinagar Airport, and people have to
carry their luggage or they have to
engage porters who charge at least
Rs. 10/- a piece. This thing should
also be taken jnto consideration.

I again sympathise -with him. But
I would like his reaction tomorrow
when he replies about the perspective
and immediate planning, ‘what he has
done in regard to this.

THE DEPUTY CHAIRMAN- The
discussion concludes, and the reply

will be tomorrow.
iugd
SHRI GHULAM RASOOL MATTO:
I have taken only three minutes.
R B A

BANKING, PUBLIC FINANCIAL

INSTITUTIONS AND NEGOTIABLE

INSTRUMENTS LAWS (AMEND-
MENT) BILL, 1988 —contd.

THE DEPUTY CHAIRMAN: Thank
you very much, and I expect the same
co_operation from you because we are
taking up the Banking, Public Finan-
cial Institutions and Negotiable Instru-
ments Laws (Amendment) Bill. Every-
body has spoken. Prof. Soursndra
Bhattacharjee withdrew his name on
my request. I expect the same coope-
ration from Mr Matto. Withdrawing?
Then the Minister.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Madam, 1
have got a 'word to say.

THE DEPUTY CHAIRMAN:
you have”
drawing.

SHRI GHULAM RASOOL MATTO:
No, no. I amy; just speaking for two,
three minutes.

THE DEPUTY CHAIRMAN: Mr.
Matto, I think, today you have taken
part in all the discussions,

Still
I thought, you were with_



